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THAID! Fal & B (97 WeTd W R &1 qargara & b (ol fama w@ver |
TIe AT WIeT ®Y W Fdg el 2l | Sooted @ R § 30 HaraR A1 SIe

Td IRIA® BRarg & 9Rfl 89 |

9. 3raf¥rse AHA | —
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59 fawat & el # 39 fyHmEel & faftre wu | yrau =81 fhar Siaer @ $Ha ey |

TR AR & FADGE WR & HHAT W AN UG 39 Gzt 7 1 g9rdl 817 |
10. HfSATSAT &1 fARTHROT | —
59 fmEel & 5l ff Sudy & erfes § IO 8F drell BfoArsal & FRmaR 7g

NIy ROR ATIRYDATTHR HJTHT AT faey facer SR &R Faf |

1. fd== | -

111

11.2

113

S8l WRBR Bl Ys ATq¥ID I SfId o, g8i 98 faalaq wu # dRor gard gy, fei
Tt a7 9o & St & dag H 39 A & R ) wrage § g < Gl 2
= fret o fooeft a1 & g1 g 0, e mifer frgfaa emeer # faoy fem ofik
I T AHAT B, I 98 VAT PRAT SFAT FHSA |

9 fomrae @ fodl Sussy & e & ey # afe 1S meier S & a1 98
v fafer o & Rl ¥ faMnT gR1 <Irafaifa 8 qer Rifder faare= 3w &1
ot sifem 8

12. FRE9 @ =agi -

12.1

12.2

f[AeR 50 aRga™ ETed dait Wil FwEe 2025 wd fdgR Iog SgId Ul
Havt 9l RETael 2025 Ud g9 Hefod ud /uRum /fH /enee /ey enfe
T gRT FRRFAfY o 2 |

W e @ 81 Y W Saa faemaet & oefia yew wfadal & wanT # fear
BIs BRI TN P T DIy dRATy 39 FIAEA & FdF yad AfdAT & TAT A DI
TR T SR, A T' FemEeh S9 e uga off R fam v et fear
a7 WA BRATg B T |

faer wauTa @ S @
STofTasr wwEg SR,
WRAR & gfg |
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TRdre — ‘&
faer wou fawre gaef wdt framaeh, 2026
YA FITST THIS |
. e &) .
Ho¥o | Ug BT AT " rfard va s ardar/ avaar
1. 2. 3. 4.
T aTeTs/aIee 3uaet |
1. DGCA gRI 39 U B 99I—9d WX AfeRgferd
NIRRT |
2. @] U4 d9 qIfOfIss urdele @ei™ (Current Valid
CPL) IT TR €A ¢IUIC U dgad (Current
Valid ATPL) |
3. Tolge AT TewIT 3ffRex dag=d (Current Valid
FRTOL) Ud RTR (A) License |
4. Current Instrument Rating (IR)
; frrf 5. ELP Level-4 (=L7cH) |
= Q‘lﬁET// 6. DGCA gRRT Class-1 Medical Assessment
1 Alel® Gy | 7 4000 HC @I gHeAl ’fEd M Ag9d (S 2500 w5
Chicf Aircraft | area & BT PIC DM, 50 €< &I PIC SSM a9 # Sucter
pilot (g ) g@ﬂ?a’éqw, 50 ©c @I IE ISM WA AT
|
8. fa7Ta 03 aul &1 gEedr If@d vd 01 a¥ &1 e f2d
IS I BT JHIT IS |
9. Multi Engine IR 3a¥ID IS 34T |
10. foqTT ¥ SUerer / Harferd Multi Engine a9 &R SSM
3T DI YA |
11. R {999 ared & w9 # 03 8T BT H1 37Ha |
12. VIP/VVIP Flying 8 DGCA &R fReiRa #9a qoi
‘DYAT |
frafia et adt .
gfsear ga Hﬁﬁﬁgmﬁ aﬁ1 u?@m gi=Ifa 2g, smféa TAETHT
frgfea =g AN I Jgdr / Fgar | arafer |
Irg—HT | o
6. 7. 8.
fga Rt e o » 1 e a9e @ U 9
SR & o gi=fa |
AAaT & SR W R | qEr RUE W B w3
IRy @7 Ue Tg fed =uE |ffT grRi .
ATETchR & HIEgH 3 | mﬂ!@r Gﬁ@ ?;?Fr ! 01 9%
" @1 Reify 4 Approvzl PR
oY A 2165 | s A OGO RMET BN
g =g MEiRd wemafy ||




faer TI9e (sramemn), 22 faaET 2026 11
] UG | .
Hodo | Ug BT AW whr rfard va st srdar / atvaar
1 2. 3. 4.
e aras/aee 3usEget |
1. DGCA ERT $9 US & 993—9Hd W SR savasd
3FE |
2. @] Ud 9y A uriee esad (Current Valid CPL)
I TR ARA TFEUC Uee oewd  (Current Valid
ATPL)A
3. ToTsc 3fSAT Tl sffRer @S (Current Valid
FRTOL) g RTR (A) LicenseA
4. Current Instrument Rating (IR)A
& 5. ELP Level-4 (<g7aH) |
a_\;iﬁ Y, frafia/ 6. DGCA gRT Valid Class-1 Medical Assessment
T wfdar / 7. 3000 ©C PT gHEAT e SSM IHa (A 2500 €S BT
2 Wﬁ%ﬁ PIC M, 50 & &7 PIC S fauNT & Suciel TaResre
. ClEe) TISY W, 50 HC BT A ISH M9 A 7)) |
Semo;iﬁltrcraft (o€ Uq) | 8. fava 03 a6l @1 gEedT IR Ud 01 a¥ @ HedA Jfwd
IS 31T BT YA T |
9. fou are® & WU H <YAGH 03 TUN BT AT |
10. Multi Engine R 3[a¥adh ISIM THT |
11.King Air C-90 Td fomT # Iuael WRPIC W TSid
BT grerfiear |
12.VIP/VVIP Flying g DGCA gr1 feiRd #me gof
BT |
13. VIP/VVIP IS HaTe &1 3JHd & dlel Rl &r
eI |
frafia e wdt sfasT s a1
gfspar va gfspar v wfaer gi=fa 2q Iféa ERLIE
frafaa 2g RS 2 g JEdr / AFAT | Jrafer |
Irg—dr | IY— WH=T|
5. 6. 7. 8.
= go faEmoE yeiid " 50% Rrerd wal W fawr
= Al e /P Ardd b U A Y= |
Prafi g Tfod = " T fOA Aed B 9 &g
Ay gRT e R & STARYP ST ST a1 ada
e @l Eﬁox—yﬁo@oﬁfo ﬁ RICEREY
. Approval
ﬁaﬁ;ﬁaﬂ%ﬁ Hfﬁ &g » Y G T g
oS W 21745 9 | A &g PR derafd |
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. qc &) .
Hodo | Ug BT AT s rfard va s ardar/ avaar
1. 2. 3. 4.
T aTeTs/aIee 3uaet |
1. DGCA gRT 9 Y& B WHI—98Hd W Ifegfd
NIRRT |
2. 91 Td 9y aIfIRT® Uriele @AWW (Current Valid
CPL) IT TR €A ¢IUIC U dgad (Current
Valid ATPL) |
3. TalTsc AT SelmHl ffex @rs=a (Current Vvalid
FRTOL) T4 RTR (A) LicenseA
4. Current Instrument Rating CIR
famm frafi /| 5 ELP Level-4 (J7e) |
areld / <iferar / 6. DGCA gINT Valid Class-1 Medical Assessment
3 qrIele atea e,/ | - 1500 ¢ @I gHed fed M IrgWd  VIP/VVIP
Aircraft endorsement & 79T |
Aj . SIERE) crat
ircraft Pilot 8. Hcel o UIREhIYC WR IATaTID IS 34T |
9. fawra 03 aul &1 e 2T wd 01 a¥ HT HeAT M3
IS AT BT THIT UH |
10.King Air C-90 TG fMmT # Iuaiel TIRSPUC W
g3 I TAHehdT |
11. VIP/VVIP Flying 8] DGCA R FeiRa #ea ot
DYAT |
12. VIP/VVIP SIS HaTel $T 3q9d Y@ dlel apafiy
P T |
frafia e wdt sfagr frass at
gfsear va gfspar va wfaer gi=Ifa 2g, smféa TAETHT
frafea 2 e =2q Jredr / aadn | Jrafer |
Irg—HT | mg— |
5. 6. 7. 8.
g g et et &1 U | adq
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HodHo | UG BT AAMH q;?%ﬁ frard va st srdar / atvaar
1 2. 3. 4.
afdTprer arcish/u=icie 3udel |
1. DGCA gRI ¥9 US ©Bg 9HI—9HI W e
AL D FET |
2. 2500 ©cl @1 GHedl/Hear Med efeaier IeM
3g9a (a9 500 ©C &1 PIC ISM, 75 € &I PIC
IS fourT #§ SR TIRBIE ST W, 10 HS BT
TN Frafir / IEN ISH IIHd UG 30 €S @I PIC IS 3 06
BfeTdpiex et/ A1E H, wmfiet &) |
. [ der IfOTR® delldiexr Arsad |
4 ard® / o/ 3. dIe] td B ]
qrgelc 4. 9TgC TS |
ClER RSN 3P
| (e we) | > IsTC ST SN
Senior 6. XA BfThIer W TRU greiHT |
Helicopter 7. efediex a1ed /Urdele & w9 § =[AdH 03 duf &l
Pilot BRI |
8. T % Suee Bfeidiey R Ysid Bl Ureifiad |
9. VIP/VVIP ISM HdAT Pl AJHd & dlel 3Rafiaf
BT YTAfHEHT |
frrafia wief wdt <faer forse @Y
gfsear va gfspar va wfaer gi=Ifa 2g, smféa TAETHT
frgfea =g e 8g Jgar /AT | Jrafer |
Irg—HT | mg— |
5. 6. 7. 8.
2fePpiexr ard® @& ue 4@
gt |
» 1Y BfeTPpiex aredd @ Ug
U= @l Ug | LRE] TG SMawId IS g9 A .
(ﬂoGﬁO'\’%OQO q RIEENER
Approval
LRSI Eo MR * N1 o R o ) =4 o
g =g FeiRa womafy |
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] qc &) .
Hodo | Ug BT AT s rfard va s ardar/ avaar
1. 2. 3. 4.
afcTpier areih/argee 3uAgast |
1. DGCA R S9 UE ©g WHI—9Ad W SffeRyfed
3MMaTAD 3T |
2. 2000 ©cl @1 GHeA /Tl Med eforadrer IS
argwg (e 500 &< @1 PIC S, 75 ©< &l PIC
ISH famT # IUGE WIRBIE TEY W, 10 €S @
N Frafa / A ISM 39 UG 30 H BT PIC S 3 06
I G L v o1 4, et € |
freelc q8d WA,/ | 3. 9Tl T A AIIRAS Sellpier g |
Helicopter (?a'lé ) 4. Tz Qég I-
Pilot 5. F¥gic e r "
6. CTRATST BfTHIeX W TEY FreliHT |
7. T 4 Suee Bfeidier R gsiaa Bl i |
8. VIP/VVIP IS HdIlT Pl AJHd & dlel 3pafiaf
DI AT |
frrafia Hefl w<ff gfear | wfaer Fais a1
g ufsear va wfaer gi=Ifa 2g, smféa TAETHT
frafea 2q e 8g Jgar /AT | Jrafer |
Irg—HT | Ig— AT
5. 6. 7. 8.
» Yol AT YBIRIT BR
el weft / Fafa fgfed
vq e T Wi g LRE] RIS RRE]
SATEhR & ATTH 9 |
« frafig e 9t 2g ey
AT 21—45 Y |
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Hodo | Ug BT AT q;?%ﬁ rfard va s ardar/ avaar
1 2. 3. 4.
Follferiz 3uAqsf |
1. DGCA ERI 39 US B WHI—9dY W IfeRyfer
3faeAd 3TE |
2. SiosllodloVo  §RT A 4T Y& 98 CAR-66 AME
Licence &TRA & |
3. T 4 orRfara 9/ Telldpier § 4§ &9 4 &9 Us
Aircraft Type WR fafSlgd Type Rating/Type Training
e BT |
4. DGCA 3@‘4 qd f&¥l CAR-145/CAR-M Sub Part F
] IRET0T WS H AU SReYT B BT RLAAH 10
AT (@9) a¥ @1 argva, foH ¥ &9 | $H 05 (W) a9
LEEK frafid / @I ITI9A Certifying Staff (B1 / B2 Category) & &Y ¥
(3| rI XETOT qqﬁg‘[/ BT 3TaeTSH |
6 9IED) Y / 5. Aircraft Maintenance Planning Td Maintenance Control
‘ areT S A HET BT BT A | _
Maintenance | qors gy | 6. DGCA CAR-145/CAR-M Sub Part F & Wquri o
Manager 3J®™U Maintenance Manager & <@l &1 fdEe
BT T A |
7. Aircraft Maintenance Management /Quality Assurance
/Safety Management System (SMS) I Hdfera ufdreror
T o & |
8. Maintenance Planning, Reliability Monitoring, Technical
Records Management H &R &= &I RBGCH I¢
9. DGCA CAR-145/CAR-M Sub Part F & 37l H
Organisation H Supervisory/ Managerial U& U B
PR BT AT |
frafia el wcff Hfaqr e a1
gfsear va gfspar va wfaer gi=Ifa 2g, smféa TAETHT
frafea 2q e =g I dr / aadn | Jrafer |
Irg—HT | mg— |
5. 6. 7. 8.
* gol faETO wwIRIa
P} el B AR [ " AME & U% 9§ gIHfa|
WR e gg ST |« MM @ US SICKNEY
YT & U | JI9 WA gRT|  AFgdr dr Slouilodlolo W o1 6

TTeTchR & Aegq 3 |
» dfaer RN @

Rafa & amg drw

21-65 9§ |

3Taedh Approval
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. < &) .
Hodo | Ug BT AW S rfard va s ardar/ avaar
1 2. 3. 4.
Tollferaz 3uqef |
1. DGCA ERI 39 US B WHI—9dd W SffeRyferd
3MaTAd ITET |
2. Itﬁox?ﬁo?ﬂo(fo FIR IGKI) Ale] uq dg CAR—66 AME
faar srgReror Licence @I 01 BI1.1 (Turbine Aeroplane), B12 I
IfTTar B3 (Piston Aeroplane) # ¥ @IS Udh ©IRA BT
(AME) (le— Sad o § werfiedr farT § qaqea
SUAE A @1 Maedddl & R W fRar S
afé Py |b)
;qi;rgq{) £ // 3. fwrT # Suder 9™ yeR W fafdad Type Rating /
7 AR R/ Endorsement &1 JRIAl &TRA BT |
arg e 4. B1 soft ierar Bs S & AME Licence & Wl
Aircraft (o 72) =AH 05 (A=) a9 bl IARETYT P BT UL W
Maintenance (Post Licence Experience) |
Engineer 5. DGCA & ¥dferd AM®I & 3%i Certifying Staff &
(Certifying/ HU H BRI PR T WA A AT AT TH |
Support Staff)
Aeroplane 6. T # SUeter f3AM UHR W Line Maintenance
3feraT Base Maintenance @1 JIJHd I dlel 31
DI YT fAehT |
7. T SrReor SIfRIAT (AME) & U # &1 3rgva
I aret JwIedt Bl yrerfiedT |
frafia e wdt sfasT s a1
gfpar va gfspar v wfaer gi=fa 2q Iféa ERLIE
frafaa 2g RS 2 g JEdr / AFAT | Jrafer |
Irg—dr | IY— WH=T|
5. 6. 7. 8.
s gd e yeRe " 50% gfera gsl R dAafe
PR W 9t/ Fafia IRAN P U 9§ G|
gfaa &g wfed = *AME R & UE g
AT ERT WMATPR B SRk SRS FEAT T DGCA 1 | o9
A H | Approval
= frfid @l wdt sg R TS M gRT
3G AT 21—45 T4 | =t g FefRa et |
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Hodo | Ug BT AT f?%ﬁ rfard va s ardar/ avaar
1 2. 3. 4.
gollfel=z 3udat |
1. DGCA §RT 9 US &g THI—HHI WR AR
NMaTT D e |
fomm 2. Slosilodlolo  gRT fFIA dATe] UF I CAR—66
STRETT AME Licence @1 2971 B1.3 (Turbine Helicopter)
ST eTRA PRAT |
(AME) 3. fOIMT & Sucer gllpier yeR W fafaa
frafaa/ Type Rating / Endorsement eTRT HRAT |
(wfewrdn/ wfder/ 4. B13 &9l & AME Licence @ ST ~JAqH 05
e ITTH) o
8 RN NS Wiwa/ (@) 9§ BT SIREVT BRI DI UTAN 9
Erf:% (Post Licence Experience) |
Aircraft (e 99) | 5. gparefl @1 Doca B sl AET B g
Maintenance Certifying Staff & ©U § BRI P o FEAI
Engineer J T yHOT uH |
(Certifying/ . N )
Support Staff) 6. AT # JUAE TAIPMEX UHR W Line
Helicopter Maintenance 31®fdl Base Maintenance I IFJHI
G qret ngeft dr urafidar |
7. TATBICR AREAT PRI BT AJHd IGT dTed
Il I UTIfiendT |
frrafa eft a<dff sfagr free a9t
gfpar va gfspar v wfaer gi=fa 2q Iféa ERLIE
frafea 2g frare =g JEAr / gar | Jrafer |
Irg—T | IY— AT |
5. 6. 7. 8.
" 50% gfaera gel w® dAafe
Bfddpiey & g & wi=fa)
*AME gl & U9 Bg
REE] REE] TaTIP AeaT a2 DGCA &l REE]
Approval
» R UREE fWMRT gIRT
A= g FEiRa warafy |
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Hodo | Ug BT AT q;?%ﬁ rfard va s ardar/ avaar
1. 2. 3. 4.
gollfel=z 3udat |
1. DGCA ERT 39 U B WHI—998 W IRy
NMILAD 3TET |
2. Itﬁox?ﬁo?ﬂo(fo gRT foanta Alel Tq dg CAR—66 AME
o= Licence @I 0fl B2 (Avionics) €TRT &= |
STIRETT 3. fourT & Sueter fauH /Befldiex & Avionics System
rfrar faferad Type Training / Endorsement €TRT &= |
(AME) o
4. B2 #00 & AME Licence & ¥ =Aaq 05 (df=) a9
(afewreT/ .qﬁ T/ B SREVT B Bl UTAK| SHd (Post Licence
ure RT‘F) / Experience) A
9 fEat ’ Q%ﬁ?{é/ 5. 3pfl @I DGCA & Wafod w9l & 31wy
E(g?—g il Certifying Staff & ©U ¥ BRI &v= &g FemdT
Aircraft Heferd wHoT uF |
Maintenance
Engineer 6. DGCA &RT JFHIfAT CAR-145/CAR-M Sub Part F
(Certifying/Su STRETT TS H DRl B Bl SFFH |
pp%rt(?taff) 7. Aircraft / Helicopter Electrical, Instrument do Radio
adio Navigation System @ TREIT BRI BT 3AqHq G qrel
arreft @1 a8 |
8. Avionics JIREVT B H Yd IAIHT @ dTel A
P I |
frafia efl ot .
gfpar va Hgﬁﬁgmﬁ aﬁi q?@m gr=fa 8q sféa ERLIE
forgfea 2 &I/ AT | rafer|
ang—mm?l; 9~ A
5. 6. 7. 8.
. "50% gfaera uql W
. A 5 . A= uaiRa | dAefe At @ ug 4
T | R S @ o W | s
IR g RIS 8q fed @8- | w AME @01 & ug ®g
afafy R RIERTR Afafe GIRT \H1& PR B C’ﬂa?aa;m(‘f@ﬂDGCA 01 a¥
& e Q| H.(\FZ’JH I R 5 DI Approval
. P e adt = wfaer o
MY AT 2145 Erf? Refd & omg < | - - A
21—65 Ay | o=y ®vg  feiRd
HeTary qui & |
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Hodo | Ug BT AT f?%ﬁ rfard va s ardar/ avaar
1. 2. 3. 4.
gollfel=z 3udat |
1. DGCA ERT 39 US Bg WHI—HT W AR
JNMATIH 37T |
2. HIfd®, IRE g o fawal @& @ 10+2 Sl
Jrerar
ABID Hbf-h / Taildbel IR & ®T § B I HH
Yo / 05 T BT P ST |
as-NRrE Rrrfiv / 3. SOS0W0Y0  JAFAIRT  TOTHOR0 SC=e 9
ARAT <ifrer / Apfda W (B1.1 (Turbine Aeroplane)/B1.2(Piston
10 - Aeroplane)/B3 (Piston Aeroplane) H S<iTofdT |
Mechgnjc/ a(s;g ) 312rdr
Technician WHifer /WIS / dbfdhd €\ 9 fewmr/
Aeroplane FaF (floddo /Sogo) e A=y e e 9 |
4. SIOSN0WI0N0 AT oA / f[IAM= EeI= | offse
Td HfSIH de HSIN WRHBNES R HTISTI Td
JAERETd & BRI H =YATH 02 NI BT BRI |
5. fO9RT % SuEel fAM & FC-=q &1 3g9d I dTel
argeff BT yTerfHandT |
frafia el wdff i
gfpar va “ﬁﬁqﬁ'ﬁgﬁgﬁﬂg@ gr=fa 8q smféa ERLIE
frgfaa 2g A < g Jrgar / ggar| Jrafer |
g —<T | Sa- !
5. 6. 7. 8.

adq adq Ay 9t @1 ug g
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. qc &) .
Hodo | Ug BT AT s rfard va s ardar/ avaar
1. 2. 3. 4.
Tollferaz 3uqef |
1. DGCA ERT 39 US Bg WHI—HT W ARy
NITAD 3T |
2. ¥ifde, e wd A fawal @ @ 10+2 S
arerar
ABID Hbf-h / Taildbel IR & ®T § B I HH
05 Ul BT PRI AT |
iRING 3. Sosfoxflovo  orAIfed  wogHoso gAdlegE &
Egl ﬁﬁb‘[ﬁ “IEI - mﬁﬁ/ Apdea TH (B1.3 (Turbine Helicopter)/ B1.4(Piston
11 = wfder/ Helicopter) # S<iofar |
Mechanic/ e Sl Sierdt
Technician (ver€ 1) REfea /W / Fapfied w1 9 e
Helicopter ng; @ (dlocdo /dogo) el AT I WA
|
4. S05M0|0OY0  FFATed  Ered /A | |
gfofdley W HcT4 T4 Aaveid drd H FAdq 02
st BT BRI |
5. faTT ¥ Iude fABPTER & HTANT BT W &
qrel 31w gef BI Ui |
frafia e wdt )
gfsear va Wﬁmﬁgmﬁ aﬁi qg’_@m gi=fa eg e TAETHT
frafe 2q o o Jgar /aivadr | Jrafer |
Irg—HT | RS
5. 6. 7. 8.
GOES adlg et wcft o1 U asdg
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Hodo | Ug BT AT T£ grfard va srfemm=a ardar/ @ aar
1. 2. 3. 4.
goilfer=z 3uaef |
1. DGCA ERT 39 U B WHI—998 W IRy
NIRRT |
2. HIft®, YA ud o fAwat @& mer 1042 S
arerar
ABID Hbf-h / Taildbel IR & ®T § B I HH
05 Ul BT PRI AT |
Aafr/ 3. Socfiodflovo  SrgAIRd  TovHoSo  gidgE &
AT ﬁ_ﬂﬁﬁ/ vfafaRT M (@) B2) § STl |
12 e wfaar / sferat
Mechanic/ argy A soldr;;IHCN-l/sdldgd7m/cm16b*glﬂ¢>?lﬂ/mﬁ—cﬂ?
Technician (RerTg Ug) R W 9 fewmr /Fae (locdo / fogo)
Radio =) A= o e W |
4. 3losiiowog0 AR wc-ﬂ/lqﬂlw RESIC |
TReTe e, AfRRE, eRfewE wd segic
RIeCH & A4 / SIaeffeT &R § =gAaq 02 (])
Y P ARG 31744 |
5. fmT W Suee fowe & e Ao @1 Srva
G qrel areft dr yrrfidr |
frafia el wdt .
gfsear va Wﬁmﬁﬁﬁgmﬁ aﬁi qigr@m gi=fa eg e TAETHT
forgfaa 8g A e ardar / At | arafer |
g | - !
5. 6. 7. 8.
qadq aqoq [l 1<t &1 U qadq




22 foRr Tete (sramEmD), 22 faawEv 2026
. qc &) .
Hodo | Ug BT AT s rfard va s ardar/ avaar
1 2. 3. 4.
ddetlast A= IuATef |
Frafe 1. DGCA ERT $9 U B WH—999 W IRy
*Safiad W// JIMITIEH AT |
13 AR i/ 2. Hifdal, WA wd P AWl & e gevfsue
Technical e STl e Sloshowioo  SrgAIfed /AT AT
Officer (Rerg ue) e /e Wk H dellR /3R b w9 H
RIATH 05 T81 BT BRI |
frrafia et et )
gfpar va qugmq?@m gr=fa 8q smféa ERLIE
fgfaa 2g o o Jrgar / agar| Jrafer |
g | o
5. 6. 7. 8.
= gol fagmod gt 40 yfe@ wsl wW
» R dEar T X e B MR W FAR W8 TR D
IMRINT RT3 e gg TTfed = ug | g
gferifirar wlem @ AT ERT AEHR & THFIDHA IMfPER & Ug 01 ¥
AT H | HEH A | T ATILID el |
» FEfg Al wdl osg | 0 wWfawr e @ A URA AT
3mg T 21—45 Y | Rafd # amy < g™ uHfa gg feiRa
21—65 9 | P ol PR |
} < &) .
HoHo | Ug HI -MH sf rfard va st srdar / atvaar
1 2. 3. 4.
ddweliasl HA=IH AT |
TR TS Frerfire / 1. DGCA §RT 39 Ug ©g WHI—9HI W Ife-yfed
SR ot/ ATTLID JFECT |
14 e | A I<0T gd Siosiiodiono gAIfRd /AT uTed
Cleaner cum Zf% ) T ETeT /R FeleR AT SR B WY §
Helper i B W BT 02 I BT BT |
frrafia et wdf sifaqr fats= @ gfear
gftear v Fgfea 2 | e wfaer o g2g q}\;@n;’}% aﬁfélm q-\“rsé ”| {
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5. 6. 7. 8.
GRE] GOES el w7l 31 U | GRE]

\EAWaN

*TETID Hpldd e SFHibor JNBVIV' U BT 19 GIaldd &Y SaFdider by’ far a7 &/

W & FAITY WE oYY U9 CaHIbel SIIBWY P UGl Bl FFElid BYd §Y TdIT THAPB] HEID

SUETT FT ST 1T T & Bty [FHNT Gag dvaT aggeie deneEd ar agifl |
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T frafa / 1. DGCA §RT 9 Ug ©g 9HI—9HI W Ife-yfed
TSR sifaar/ 3MMaTAd 3T |
15 g/ 2. RTRT / A/ Aomfea /o | Frdd derr
Chief Store EIERREIN] HEAP WSRUT 3qa] FHJed Ua W &H I &4 03
Keeper (Rers Ug) aul T P I |
frrafia wief wdt .
gfsear va Wﬁﬁqﬁlﬁgmﬁ aﬁi 11127@&1 gi=fa eg e TAETHT
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5. 6. 7. 8.
" g R g HE—S AUSRUTA B
PR GfdeT B AR W g 9 gi=fa |
RIS 5 fed a9 TERH HERUTT & ®Y
affy g ARichR & H H—A—hH Urg quf
I T U | e | 1 T S T o
» dfger RN @ AT g2 famT
Rafd # emg <A R iR wermafer got
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Hodo | Ug BT AT q;?%ﬁ rfard va s ardar/ avaar
1. 2. 3. 4.
SRUTA 3uAdal |
1. DGCA ERT 39 U B WHI—99d WX SffeRgferd
WETae frrfae / ATRIG T |
16 ST faer / 2. RTRT / A/ Aomfea /o | Frdd derr
, eI A fam e # wdfa Sostiodiovo AT /A=
ASS‘I?am Store | orrg e T faqE e /R § WSRO BT 02 98T @l
eeper -
ATHI |
frrafa el ot )
gfpar va Hgﬁﬁgmﬁ aﬁi q?@m gr=fa 8q smféa ERLIE
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rfard va s ardar/ avaar
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ITA—IAYA STHTT & YIF /Tdhel UG |

FarferdY
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Quality
Manager

IBRIESIA
NIECE
eI A
(Rerr Ug)

1.

2.

6.

DGCA §RI S9 UE B 99HI—8AI W IAENfd
SERI

fFfaRed & 9 a8 va Jafde I
() Aeronautical] Mechanical, Electrical] Electronics or
Avionics  Engineering # feft "= o
fawafaemer /\Rem I Bachelor's Degree 3T
(@) DGCA gRT # Aircraft Maintenance Engineer
(AME) licence 312[dT DB THDE e |

Aircraft Maintenance 31fdT Aeronautical Industry #
=JAqH 05 (df) a¥ &1 draigWa, RH  Quality
Management System] Quality Assurance/Quality Audit
3TdT Aircraft Maintenance/Continuing Airworthiness
activities & HId HIATIHE A 2T |

Aviation safety, operational procedures T regulatory
compliance ¥ W& HrIT # AMEIRG 31+ |
frafoRea ol | <ddfd  @rigya swemar
DGCA/REET de™ WIfeibR gRT #17d WfRMeor ol
THIO—TF —

i). gR=TeM  Smawaddie iR Ufharell W Hefdq

UTERTS YTae;

ii). sifovex & Hared fafrde, S&f o] &

iii). Operations Manual & JTifiT® 91T |

DGCA regulations T H&feld Continuing Airworthiness
@k Aircraft Maintenance requirements & STl ¥
PRI |

DGCA s/gdifed |¥I= ¥ Quality Manager 3rdT Quality
Auditor & ®U ¥ HRIIT I aTel RIS BI TmRIfandr
EUSII

Aviation Quality System, Safety Management System
(SMS) srerar Regulatory Compliance ¥ Hefera wfreror
TV G dTel SRRl T wrerfiear €1 e |

frrafa el udf
yfeear g

frafaa =g
Irg—dr |

wfaer s a1 ufsar
vq dfder fFrare 2q
Ig— AT |

gi=Ifd eg smféra
Irgar /agar |

TAEIHT
Jrafer |

5

"ol fasmue g
Fx e it/ g
fFafa &g wfed =
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@ AT W |

i el wft 2g
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Fieft et &1 ug | g
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1. DGCA §RT 39 UE TG WHI—9AYI W IIRRRd
Q&Y |
2. fo &3 # <gAaq dfa o &1 Frtpve, aE 9
P 9 P9 U ¥ fGAEI T S HA-Yoll b
IG—@Mq / FRaR Sl (Continuing
Airworthiness) ¥ Wafd wfhamei dom Wied &
Continuing Airworthiness Management Exposition
(CAME) 31dT HGE g—IGTd Yaer= HRif | ddferd
AT Bl |
3. 1 # 9 BIS T aflvre g —
fRaR Ss7 (@) WHicHd, HbMDG, IoAfdcdd, Foldel-ad
‘ﬁ‘?ﬁT frafia / e ufgmife o # "= U
18 99EP <fareT / fouafqerera /dvem @ sofifaRer feefl, o
. qRT AT Slovilotiloto RT WPR & |
Continuing (?-?ﬂ‘.% 73) a
Airworthi
lﬁ:naégess (@) LloShodlo¥o ERT B Aircraft Maintenance
Engineer (AME) Ud f0HM I@—<@@ q@AIRRIA &
TG AT |
4. SloiloHloTo ® L faferemy (ﬁ?ﬁw CAR-M/
CAMO) @& fog gamfipa wfRierer urewshd & Aedq 9
YTl AT U |
5. faue Yg—<ng fafeat qor wRaftT geee ufeani
A UT UfRNETor BT WHOT U |
6. Jd H FROR IeT—Irgal vdgd (CAM) 3ferdr FHH
U R BRI PRI Pl VG I drel JwaRfAl @
PISIECT I
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A 8 . [EEICE I CAIN G
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afAfT g1 AR [ EgTrTWEE P Areft Wit &1 g | 01 aY
. Eg W&%Ei i 3q SIEEL _f-\wlwlvi P
MY AT 21—45 Y | §T5a§|m I
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1. Bureau of Civil Aviation Security (BCAS) Ud DGCA
ERT 39 US B 9HI—99d WR ST Sedn |
2. fody "=ar ura faafaerey /W= 9 H e AT
AHDE AT |
3. fo /TaRUE qReMm Udes H $H W $HH 03 99 Bl
ST |
e frfyg/ | 4. CRAQEM  WRem @rimH, GRem  offd woen Ud
mj‘ﬁ,—q—\@ wfear / JMATADB T Fffshar Jometl &1 URIeor yHor U |
19 o I WIT | 5, BCAS Td DGCA ERT U€ ¢ MMawId udam Sl
Chief Security BIRIERIER] BHRAT BT TAT MMATIH URNETIT UT HRAT BT |
Officer (M 9%) | 6 fomrrr o 4w @ A RIERS SRR B U
PRI BT YT AT |
gfafrgfe 8g —
7. T8 faWRT A “Inspector of Police 37dT Deputy
Superintendent of Police R & USIEHRY, T Sad
JRAT HHIG—5 H afvfd R /ulervr Ut AT
BT |
frafia e wdt .
gfsear va Wﬁmﬁgmﬁ aﬁi qg’_@m gi=fa eg e TAETHT
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5. 6. 7. 8.
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1. DGCA §RT 9 Ug ©g WHI—9HI WR Ifergfed
JNMATIH 37T |
2. 1 # 9 BIS U Qaflvre Iredr —
WHIfehd, Hbfdhe, UG, Soifdedd Ifrdr
golgei~ad favg & d=ar ura favafaenery / dwem
I goifafeT = ra |
. 3T
%ﬁtﬁ?’gtﬁ frafaa / aifoiivad  Uiele agad (CPL) 31Rfdl  TIRAATSH
20 raTge W faer / SINUIe Riele arsas (ATPL) 3ierdl aH@me 3™
Chief of Flight | T, 0 ﬁwf 8'%[ N PN
Safety (Rerg Ug) | 3. Kiill (LI 03 A PHrafgHa,
Rrad I ared, faae gefedr/ger g, gRen
3iffSe sreraT gefeT farer wrf | Fdfda srgwa =1 |
4. GReT UEgd WOl (SMS) & SR, JRew Jiffse,
SR Jeidd, Ter/gae Ruifds wa  fageryor
TAT GUIRTHAD UG [aR® PHRarg bl YIRIETor JAm
T3 |
frafia el et ) Syt
gfpar va “ﬁ.m“.ﬁm o aﬁﬁ gg’? gr=fa 8q smféa ERLIE
frgfaa 2g A < Jrgar / ggar| Jrafer |
g —<T | Sa- !
5. 6. 7. 8.
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1. DGCA ERT 39 U B WHI—99g W SfeRyferd
JMMITAE ITET |
2. /91 # 9 BE U@ AaAfrE drgar —
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Solagiad favg # Ar=gar < faeafderes / |wem
W O F1de |
GRAT UGS | Prfag Strdt
Safiot GﬁET// far= &= A &S AHber dh-iel AT |
2 M;nzg};r Iy FAd | 3. [TAEE &3 H gAdH I a¥ &1 aRife Brigee,
(wrE Ug) s gRefl yeed, SeM darad, f[IdM g—rE,
JRefm FRIeror srerar Wafe deeiel Pl B I
Bl
4. GRe&m ydud YulTell  (Safety Management System —
SMS), SiIRgd U, SIRgA Hedich AT GReTl
T wfsranatl &1 ufRreror T U |
5. Ullgc AU 3fqal WU Hotie Rved o wdfed
afteror ure rwIffl wT werfidar |
frrafa fieft w<df )
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5. 6. 7. 8.
Yol A yPIR | * QGol  fawHd g
B W ot/ frafa P AT B AR R
fgfe eg wIfea == e gq Tfed =
AT R ATEThR AT ERT AEThR & el A<l &1 ug | 01 ay
@ AEH A | AT ¥ |
fFafa @ wdl =g Haer faree @ Rerfa
MY T 21—45 Y | H 3y AT 21—65 W |
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1 2. 3. 4.
IIA—3U SUHTT P AP /THd UL |
frafig, | ° 1072 It |
v <ifrer »  ocfiowiogo AT /AT uid famEe GTes
22 . éﬁ /R H WRHIUe UfST  (Aircraft Painting) Ud
Painter a(l;ﬁfg ) WRBIC e (Aircraft Lettering) § &H ¥ &H 02
ayl 1 BRI WA |
frafia el wdff _
gfear va “ﬁﬁqﬁ'ﬁgﬁg aﬁﬁ 11127@&1 gi=fa 8q smféa IR
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5. 6. 7. 8.
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TS T
fewt=r

Flight
Dispatcher
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2.

rafa /

gy Ed /
(Rerr Ug)

DGCA ERI 39 US B IHI—999 W ARy
STaRIH NS |

Educational Qualification: 10+2 (@59 & @)
AT |

Experience:  SI0SII0H0Y0  3fFAITSd /AT WIS
foq e /R W 3Mded Bl fAefrRad
AT AT Bl

(). 9y uRded H T IS & & G |

ar
g uRaes d fauml @1 SfReFe FRiEer gad
PR ATl IS H Udh ArAAfAST |
a1

(@).t®d TR fhs fRiFe a1 IsH o offuvee
Ried /TR iUId TR & dob-ild] Tideld

a1

(). U AFgAr grd WodloTato / Toooyeo  arel

e |

a1

(9).39 urIee & foly da-a faRy oiefor (Feiers
afed) § wheaae 9 fhar 81, R paca
(CEO) / DGCA o AIfGd  WfRMEo HITSH/ATRP
(AT ITd <8y ST W dTel g4e argal)
ERT 918 M JBR W IeM SR &I HoR
T HRA S oY regae fha & |

a1
(3).9efda ug = AMIAT TS UIRIET0T UTSsmhH Bl
o7 e &)

a1

(@). TR giue & AR # 9grd & ©U § &4
A H9 TP a¥ P fg9d 8, o omded &
THA g4 9 B8 HeH & WX $H 9 HH 90
BB G0 BT SRFaT 3 Yo Fellse few=R
@I AR & T8d a1 &1 T8 8 |

Prafrar <y st

dfaer e ) ufear

yfpar vg

frgfea 8g
Irg—HT |

vq dfder fFrare 2q
Ig— AT |

gi=ifa 2 srufd
Jgar /aivadr |

ERUL I
Jrafer |
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TIq
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" R WS & HaTerd, gt dern fifdd fera |
Haferd DGCA gRT FeiRa e & wgfe farivstar |
* Consultant & 9& WR PR BRI B AAIgd TR
- B & fFgaa fFy 9@ @1 weue 2 W Refa #
pdc< | wfdar/ o
24 Consultant qrgd A famrr i Wa%/ gﬁm—cﬁ/ TR IR,
(e ) hTSCdel HSR ferdl T gaTferpr e
o fAREE & # B | HH 10 99 & B VT &
Joral fauee &3 & 9dd WR-11/12 ¥ IR
HATIg ThTeb] TRISHNT BT TS fbar S A
g |
frafira et wdff i
gfsear va Wﬁwﬁgmﬁ aﬁi qg’_@m gi=fa eg e TAETHT
frafe 2q o < Jgar / aivadr | Jrafer |
g | - !
5. 6. 7. 8.
" go faga g
PR fdaT B IER W
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R AfAfd gRT Ao R & B 3

A A |
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AT _[AqH—60 a¥ Uq
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ITA—IAYA STHTT & YIF /Tdhel UG |
. RO oMo WiferaRor  (AAD)/ ARG ISR
fafa sifaeT/ RIS JTRIEROT (NHAI) & aThige 3R 3R Sifia
25 | R | TRT |y g e b waRiem s REEE o b ade
Civil Engineer | (%18 Ug) WR—11 /12 ¥ =G GaTfIga P |
frrafia et wdlf i
gfear va “ﬁﬁq‘f'ﬁg“'; aﬁﬁ 11127@&1 gi=fa 8q smféra IR
frgfaa 2g A ey Jréar /A | arafer|
Irg—HT | e
5. 6. 7. 8
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3=Ta URIgTh/UeTSe Sedgae: 3udei |
1. DGCA &R 59 U< &g 999—99d TR SRR amaedd 37 |
2. valige $¥gaex &1 3T (Flight Instructor Rating)
3. CPL (Commercial Pilot Licence) @ ATPL (Airline
Transport Pilot Licence)
4. s¥gie ST (Instrument Rating)
5. FRTOL (Flight Radio Telephony Operator Licence) @
Radio Telephony Restricted (Aironautical) RTR (A)
License
& Sea- frafie / 6. DGCA gR1 #1713 Feiri—t Aol fbe=r yamor o= |
RIRGED <ifaer / 7. Dy CFl & &9 % &8 1 &9 06 HIE &1 3¥d Yd Ug &R &g
26 Chief Flight ARy / DGCA % Approval
Instructor GIED =g 8. Designated Examiner &1 rerfiaar |
(CFI) (g Q) 9. fourer 03 @t @7 qEfeT XA Td 01 aY @I HeAT fTd oM
3Ma HT AT U |
10. ELP wR—04 (=g7cH)
SSM AT <A (F9 § HH) —
= el SSMH— 2200 Hl
= @ PIC Ser—-1800 ®er
" @l gRgdLd SSH-1200 HeT
= FHA MH FSH-50 HeT
" Fd sgded El IeM—25 Hel
g Refiss—10
frafia el et .
gfsear va W= 'ﬁﬁimﬁ aﬁi wispam gi=fa eg e TAETHT
frafaa 2g ta < g JEar / agar | Jrafer |
IR —¥T | - !
5. 6. 7. 8.
"Dy. CFI & Ug
. R I |
dfer B oemgR W | T aed SEI
FEreE gg Wfed =4 g:—‘zq;_gaaig STIRAD
YT BT US| :_[?;E[ :§—|RT WEHIPR. B SloilodloTo RIRSICEDEY 019
- wiftw From @ Refy | APV
¥ amy G 2165 99 | | &l

faiRa womafr ot
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1. DGCAERT 39 U B 9I—97d W IMENfId 3awad e |
2. TaEe ¥gaex &1 e (Flight Instructor Rating)
3. 9 CPL (Commercial Pilot Licence) ;k ATPL (Airline
Transport Pilot Licence)
4. Ixgie XfET (Instrument Rating)
5. FRTOL (Flight Radio Telephony Operator Licence) rFkk
Radio Telephony Restricted (Aironautical) RTR (A)
SU g License
RN frafie / 6. DGCA gRT 71 3¢ Foire—| #f¥evet fhetar smmr o= |
ufer® wferer / 7. Designated Examiner @1 grerfiedr |
27 Deputy Chief Ry / 8. fawe 03 9uf @1 e ¥fed g 01 99 BT weAl Jfed IS
Flight qET S 3TIHT BT JHIOT T |
Instructor (@rrg Q) 9. ELP wR—04 (-g7cH)
(Dy.CFI) SSM AT ~AdH (HH qi. P —
" g IS 1200 FeT
=  @d PIC Se—1000 ®er
" Pl gREdEe SSM—600 ECT |
" FHA A FSH—30 HeT
" Gl gRgde Xl SSM-10 EeT
» e Refloe—05
» ST Sgud ulErd & w7 § DGCA ¥ Approval.
IgIH UREEs & WU H HH W FHH 02 g1 BT 3N |
frafia e w<df frar ot &
gfpar va an" e ‘_’E aﬁi qg@ gI=fa 8q sféa ERLIE
frafea 2g e Jgar /AT | Jrafer |
Irg—dr | NS
5. 6. 7. 8.
" 50% Ual W Fl & ug &
“ g R S w=f |
S Wi " Dy. CFl & UT B AGeIdH
RIENGI SSH 39T
R &q wfed === o RERESE 7
| gRT TR & GOES N GOES
ey :ﬁl u A@[oTy‘I)[oQToQo AT D
iy rova
) @m@%ﬁ q_ii &g " agprrr) RIEIE NI IRECIE]
IR 21—45 a¥ |
g1 FeiRa wamafer gof
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1. 2. 3. 4.
IETS URIGTH/AeTee Foigaes 3uAdd |
1. DGCA gRT 39 U5 Tg 999—8Ad W AT maeas
SERIN
2. O TAEC segaes T
3. 9 CPL (Commercial Pilot Licence) at ATPL (Airline
Transport Pilot Licence)
4. gegie ST (IR)
5. Yarse AT S eiffvex emge (FRTOL) @em Radio
Nl fFrufg Telephony Restricted (Aironautical) RTR (A) License
RN / 6. DGCA A1 e AR
Flight <ifrer / . ERT A1 9 Fora—| #f$dhdl fhema o107 03 |
28 Instructor/Pilot yr=f / 7. ELP W_M (F7T) .
Instructor e i 8. FI (Flight Instructor) @ FTO & CI (Chief Instructor) It
FI/PI CFI (Chief Flying Instructor) ar Dy. CFI gRrT Approve
(FI/PT) (RerTS US) Foa T B |
9. f4wrd 03 @l @1 geeH XfEd T 01 a9 @1 T A S
3TTHT T JHTT 5 |
SSM AT AdH (69 & HH) —
" HF ISH — 700 HT,
= @1 PIC S$H—-500 ®ier
" {FA SR IS —200 T
= @1 PIC iEe SeM —20 ©¢
frafia el et frar fora) &
gfsear va W@ ﬁﬁmmﬂgﬁq gi=fa 2g e TETHT
frgfea =g U &A1/ AT | arafer |
Irg—HT |
5. 6. 7. 8.
Ty foeg wel w
AF/API & US 9
gr=f |
"FI/Pl & YT TG AATID
adra g JrIgAT Ud S IV o
G @oﬁﬁoﬁoQo QET
3MaeIdH Approval
AR TR T
gx1 fuiRa domafy
9ol BT |
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IsgeT UTdTETh/UoITSe Sedgaes 3uAdel |

DGCA gRT 39 TS 37 9AI—97d W IAERIIT 3mawad S7edT |
AFIR (Assistant Flight Instructor Rating) Holder &1 FTO
& CI (Chief Instructor) gk CFI (Chief Flying Instructor)
71 Dy. CFI gRT Approve f&ar a7 &1 |

3. 3 ¥nfiva (CPL)/ATPL, Sge ST (IR), §8R& Fellse
qﬁ%m gRgdea ST (AFIR (A)), werse fear Sfoamie sifrex
g (FRTOL) @em - Radio Telephony Restricted
Ass%stant ﬁ_ﬂﬁﬁ/ (Aironautical) RTR (A) License
29 Flight wifaar / 4. DGCA gR1 4= 8¢ goi—1 Afwa fbeia s o |
Instructor/ eI A DGCA smgAifed uRers /3reera & faar o1 aut &1 geenr
Assistant Pilot | (%18 Ug) <fed wHoT U |
Instructor 5. faard 03 a6l &1 geedr fed Td 01 gy @1 Tl fEd S
(AFT/API) STIHI T HHTeT 4 |
6. ELP wR—04 (g7cH)
7. 400 ©C &7 el IRd I IrgHa (R PIC S$9—100 €T
TG gl X ISH—10 EeT WM )
8. PIC vl SSM 319 RATH—10 HTT BT WA |
9. IRTIA S 9T BT YA |
frrafa fieft w<ff .
gfsear va “ﬁﬁqﬁ'ﬁgmﬁ aﬁi qi?qm gi=fa eg e TAETHT
frafaa 2g o < JEar / agar | Jrafer |
ST | - !
5. 7. 8
TIq | TIa | AT i<t &1 ug | GRS
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Civil Aviation Department

Notification
The 18 September 2026

No. C.A.D. (Estt.)-01-09/2026-1298—In exercise of the powers conferred by the
proviso to Article 309 of the Constitution of India, the Governor of Bihar hereby makes
the following Rules to regulate recruitment and promotion to technical and non-technical
posts in the Civil Aviation Department:-

1. Short Title, Extent and Commencement.—

11

These rules may be called “The Bihar State Aviation Cadre Recruitment
Rules, 2026.”

1.2 Itshall extend throughout the State of Bihar.
1.3 It shall come into effect from the date of their publication in the Official
Gazette.
2. Definitions.—

Unless the context otherwise requires, in these Rules:-

2.1
2.2
2.3
24

2.5
2.6

2.7

2.8
2.9

2.10

2.11

2.12

2.13

“State Government” means the Government of Bihar.

“Department” means the Civil Aviation Department, Bihar, Patna.
“DGCA” means the Directorate General of Civil Aviation, Government of
India.

“Cadre” means The Bihar State Aviation Cadre.

“Sub-Cadre” means Sub-Cadres of The Bihar State Aviation Cadre.
“Appointing Authority” means the competent authority declared to take
decisions in matters of appointment under the Bihar Executive Rules,
1979 (as amended from time to time).

“Annexure ‘A’ means Annexure ‘4’ appended to these Rules, containing
details of posts created in the Department, including designation of posts,
nature of posts, eligibility for appointment/promotion, age limit and the
procedure for recruitment/appointment/promotion.

“Commission” means Bihar Technical Service Commission.

“Selection Committee for Regular Recruitment” means the Selection
Committee constituted under Rule 4.3 of these Rules.

“Selection Committee for Contractual Employment and Departmental
Promotion Committee” means the Selection Committee constituted under
Rule 4.4 of theseRules.

“Direct Recruitment” means selection of candidates for regular
appointment to the posts in the cadre on the basis of an open
advertisement, which, depending upon the nature of the post and the
provisions specified in Annexure-‘A’, shall be made— (i) through
Interview by the Selection Committee constituted under Rule 4.3 of these
Rules; or (ii) through a competitive examination, with due consideration
of experience, conducted by the Bihar Technical Service Commission.
“Head of the Department” means the Additional Chief Secretary/
Principal Secretary/Secretary of the Civil Aviation Department.
“Technical/Highly Technical Posts” means such posts for which the
prescribed eligibility criteria are technical in nature and are determined in
accordance with DGCA provisions.
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2.14 “Wing” means the two wings constituted under the Department, namely:
(1) Administrative Wing and (2) Technical Wing.
2.15 “Unit” means the two parts of the Technical Wing, namely: (1) Aviation
Unit and (2) Flying Training Unit.
2.16 “Accountable Manager” means an officer nominated by the Department
for the Aviation Unit and the Flying Training Unit under the Technical
Wing in accordance with DGCA provisions and duly approved by DGCA
as the Accountable Manager.
3. Structure of the Bihar State Aviation Cadre.—

3.1 The following sub-cadres shall be included under the Aviation Unit:-
3.1.1 Aircraft Pilot Sub-Cadre

Sl No. Designation Category Status
1 2 3 4
i Aircraft Pilot Basic Grade Gazetted
ii Senior Aircraft Pilot First Promotional Gazetted
Level
i | Chief Aircraft Piloy | Second Promotional g .oq
Level
3.1.2 Helicopter Pilot Sub-Cadre
Sl No. Designation Category Status
1 2 3 4
i Helicopter Pilot Basic Grade Gazetted
" Senior Hehcopter First Promotional Gazetted
Pilot Level
3.1.3 Engineer Sub-Cadre
SI. No. Designation Category Status
1 2 3 4
i Mechanic/Technician Basic Grade Non-
(Aeroplane/Helicopter/Radio) Gazetted
ii Aircraft Mai(r:enar)lce First
Engineer (AME :
(Certifying/Support Staff) Proltjle (i;[;(l)nal Gazetted
Aeroplane/Helicopter/Radio
il Second
Maintenance Manager Promotional | Gazetted
Level
Note-Mechanic/Technician Aeroplane, Mechanic/Technician
Helicopter, and Mechanic/ Technician Radio may be eligible for
promotion to the respective posts of Aircraft Maintenance Engineer
(AME) (Certifying/Support Staff) for Aeroplane, Helicopter, and
Radio. Eligible and senior-most Aircraft Maintenance Engineers
(AME) (certifying support staff) across Aeroplane/ Helicopter/Radio
streams may be considered for promotion to the post of Maintenance
Manager.
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3.1.4 Technical Assistant Sub-Cadre-

3.1.5

SI. No. Designation Category Status
1 2 3 4
. . Non-
i Cleaner cum Helper Basic Grade Gazetted
. . First Promotional Non-
i Technical Officer Level Gazetted
Storekeeper Sub-Cadre-
SI. No. Designation Category Status
1 2 3 4
. Assistant . Non-
! Storekeeper Basic Grade Gazetted
. . First Promotional Non-
il Chief Storekeeper Level Gazetted

3.2 The following sub-cadres shall be included under the Flying Training
Unit (Bihar Flying Institute):-
3.2.3. Flight Instructor Sub-Cadre
I\SI:)- Designation Category Status
1 2 3 4
. Assistant Flight Instructor/ Assistant .
! Pilot Instructor (AFI/API) Basic Grade Gazetted
i Flight Instructor/Pilot Instructor | First Promotional Gazetted
(FI/PI) Level
i Deputy Chief Flight Instructor Second Gazetted
(Dy.CFI) Promotional Level
iv | Chief Flight Instructor (CFI) Third Promotional | Gazetted
Level
3.2.4. GroundInstructor Sub-Cadre-
13:)’ Designation Category Status
1 2 3 4
i Ground Instructor (GI) Basic Grade Gazetted
ii Chief Ground Instructor (CGI) First P]f;)\rlr(l;l)tlonal Gazetted
3.3 Technical posts of the Department which are not included in the

aforesaid sub-cadres shall be treated as Individual posts of their
respectivesub-cadre. The details of such posts are as follows:-

SL No. Posts of Aviation Unit Sl No. Postsof FlyingTraining Unit
1 Quality Manager 1 Quality Manager
) Continuing Airworthiness ) Continuing Airworthiness
Manager Manager
3 Chief Security Officer 3 Synthetic Flight Instructor
4 Chief of Flight Safety 4 Chief Security Officer
5 Safety Manager 5 Chief of Flight Safety
6 Painter 6 Safety Manager
7 Flight Dispatcher 7 Manager ATC
8 Consultant 8 Librarian
9 Civil Engineer 9 Flight Clerk
10 Medical Officer
11 Para Medical Staff




54

foer Tete (sramEmD), 22 faa=T 2026

34

3.5

3.6

3.7

3.8

The technical posts created in the Department have been classified under
the Technical Wing, and the Non-technical/Administrative posts (such as
IAS/BAS/BFS/BSS/BSCS/BSPS, office attendants and drivers, etc.) have
been placed under the Administrative Wing.All such posts under the
Administrative Wing which already belong to cadres constituted by the
General Administration Department or any other Department of the
Government of Bihar shall not be treated as cadre posts constituted under
these Rules.However, in respect of such posts where promotion is made at
the departmental level, the decision shall be taken by the Departmental
Promotion Committee constituted under these Rules.Further, all posts
which have not been included in the newly constituted Civil Aviation
Department shall be treated as surrendered posts. However, the
incumbents presently working against such posts shall continue till their
retirement, upon which such posts shall stand abolished automatically.

The cadre shall be a State-level cadre. The cadre posts, eligibility and
requirement for appointment/promotion, age limit, and other requirements
shall be as specified in Annexure-A. Relaxation in age limit for reserved
category in regular appointment/contractual appointmentshall be
admissible as per provisions notified by the Government of Bihar from
timeto time.

3.5.1 Candidates working on a contractual basis against the relevant post

or an equivalent post in Government/Non-Private institutions
approved/recognized by the DGCA in the aviation sector located
within the State of Bihar shall be granted relaxation in the
prescribed maximum age limit for appointment to the same or an
equivalent post, equivalent to the actual period of contractual
service rendered by them. Any fraction of a completed year shall
also be included in such calculation.

Provided that such contractual appointment must have been
made against a sanctioned post on the basis of selection by the
competent authority in accordance with the reservation policy
applicable in the State of Bihar at the relevant time. In such cases,
the guidelines issued by the General Administration Department
from time to time shall apply.

3.5.2 The 1st August of the year of publication of the advertisement shall

be the cut-off date for determining the age.

The number of posts and the pay level/pay scale of the posts specified in
Annexure-A shall be the same as may befixed by the Government from
time to time.

In the event of non-availability of regular employees for cadre posts,
appointment on contract basis may be made in accordance with the
provisions determined from time to time.

In unavoidable circumstances, services of officers/employees may be
obtained from external sources against the cadre posts created in the
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Department. In such cases, for short durations, services of pilots, technical
employees, etc. may be procured from external sources through tender/rate
contract/estimate, as applicable. Any such service shall not exceed a
period of 02 (two) years at a time and may, under special circumstances,
be extended for a further period of up to 01 (one) year with recorded
reasons. Payment against such services obtained in such exigencies may
be made by the Department with the approval of the competent authority.

3.9 The Aviation Unit and Flying Training Unit (Bihar Flying Institute)
are required to obtain and maintain approvals from DGCA for
conducting flying operations, namely Air Operator Permit (AOP) and
Flying Training Organization (FTO) approval, respectively, along
with other applicable certifications. Accordingly, as per DGCA
provisions, requirements for various posts may arise from time to time.
In such cases, the Department may nominate its suitable technical
officers/employees against the required posts.

3.10 The scope of work and objectives prescribed for the previously existing

Directorate of Aviation and Directorate of Flying Training (Bihar Flying
Institute) shall continue to be applicable, respectively, to the Aviation Unit
and the Flying Training Unit (Bihar Flying Institute) under the Technical
Wing of the newly constituted Civil Aviation Department.

Recruitment Process.—In the event of vacancies, considering the specialized
nature of the essential posts in the Technical Wing of the Department, applications
may be invited through an open advertisement for recruitment to the posts in this
cadre, so as to ensure the smooth conduct of flying operations and to maintain the
validity of the approvals granted by the Directorate General of Civil Aviation
(DGCA). The selection of candidates for regular appointment shall be made,
depending upon the nature of the post and the provisions specified in Annexure-
‘A’, either (i) through Interview by the Selection Committee constituted under
Rule 4.3 of these Rules, or (ii) through a competitive examination, with due
consideration of experience, conducted by the Bihar Technical Service
Commission. Thereafter, in cases of regular appointment or contractual
engagement, the selection process for such posts may be carried out in accordance
with the following procedure:
4.1 Recruitment process for the posts specified in Annexure-‘A’ for which selection
through Interview has been prescribed:
Based on vacancies, applications for regular appointment/ contractual
appointmentshall be invited by the Department in the prescribed format,such
advertisement shall be published on the official website of the Department and in
State-level as well as National newspapers (in both Hindi and English).
Applications received within the stipulated time period shall be scrutinized by a
Screening Committee constituted at the Departmental level. The Department
shall determine the prescribed application format and constitute the Screening
Committee for scrutiny of applications.
4.2 Interview Process and Criteria for Evaluation of Candidates:-
4.2.1 Candidates shall be invited for interview on the basis of applications
found eligible after preliminary scrutiny by the Screening Committee.
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422

423

4.2.4

4.2.5

4.2.6

The interview may be conducted in online or offline mode, as decided
by the Department from time to time depending upon the
circumstances.

Candidates shall be evaluated for selection through the Selection
Committee in the following manner :-

4231 On the basis of the minimum qualification —25
prescribed  for the post, technical Marks
qualifications possessed, and general work
experience marks shall be awarded by the
Selection Committee after evaluation.

4232 The Selection Committee shall award marks —50
during the interview based on the assessment ©\arks
of the candidate’s knowledge relating to the
subject matter of the post, communication
skills, fluency in language, leadership ability,
understanding of departmental  work,
decision-making ability, problem-solving
skills, personality, attitude, conduct, and
knowledge of DGCA and other relevant
institutional rules, as applicable to the post.

4233 For satisfactory work experience on a —25

contractual basis, in the relevant post or Marks
equivalent post, in Government/Non-private
institutions approved/ recognized by DGCA
relating to the aviation sector situated within
the State of Bihar, 5 marks per year, subject to
a maximum of 25 marks (for a fraction of a
year, proportionate marks obtained by
dividing the number of working days by 365
after multiplying by 5 shall be added).
However, the benefit of the aforesaid work
experience shall be admissible only if
employed on a contractual basis in
accordance with Rule 3.5.1.

Total Marks—100

Each member of the Selection Committee shall independently
award marks out of 75 marks.

The merit list shall be prepared based on the average marks
obtained, calculated as follows:

Average of Total marks awarded by all members of the Selection
Committee (out of 75 each) +Marks obtained on the basis on Contractual
work experience (Out of 25)

Category-wise minimum qualifying marks shall be as prescribed by the
General Administration Department, Government of Bihar, from time to
time.
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Note:

4.2.7

4.2.8

If a candidate fails to secure the minimum qualifying marks
prescribed for his/her category in the Interview or competitive
examination, as applicable, no claim of such candidate shall be
entertained.

In cases of regular appointment/direct recruitment through
Interview, if the number of eligible applications received for any
post is very high, the Selection Committee may decide to conduct a
written examination before the Interview with a view to limiting
the number of candidates to be called for the Interview. On the
basis of the marks obtained in such written examination,
candidates up to a maximum of 05 (five) times the number of
vacancies available in each category shall be called for the
Interview in order of merit. The syllabus, total marks and other
necessary conditions of the written examination shall be published
separately by the Selection Committee.

On the basis of the merit list prepared in accordance with Sub-
Clause 4.2.5, the Selection Committee shall recommend the
candidates for appointment. The Department shall undertake
thorough verification of the certificates and other relevant
documents of the candidates recommended by the Selection
Committee. Thereafter, the concerned Appointing Authority shall
take necessary action for appointment after ensuring the medical
examination of the candidates, police verification (antecedents),
and compliance with the appointment-related guidelines issued by
the General Administration Department from time to time.

4.3 Constitution of Selection Committee for Direct Recruitment/Regular
Appointment.— The Selection Committee for direct/regular appointment to
cadre posts in accordance with the prescribed selection procedure shall
comprise the following members:-
Chairman: Chairman, Bihar Technical Service Commission, Ex-officio
Member:  Additional Chief Secretary/Principal Secretary/Secretary,

4.4

Civil Aviation Department.

Member:  Special Secretary/Additional Secretary/Joint Secretary, Civil

Aviation Department.

Member: Internal Financial Advisor, Civil Aviation Department (as

representative of the Finance Department).

Member: A representative officer from the General Administration

Department.

Member:  An officer belonging to Scheduled Caste/Scheduled Tribe,

nominated by the General Administration Department.

Member:  An officer belonging to Minority Community, nominated by

the General Administration Department.

Special Invitee Member:Subject experts related to the eligibility

requirements of the post, not exceeding 02 (two) in number.

Constitution of Selection Committee for Contractual Appointment.— The
Selection Committee for appointment on a contract basis to cadre posts, in
accordance with the prescribed selection procedure, shall comprise the
following members:
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4.5

4.6

4.7

4.8

4.9

4.10

4.11

4.12

Chairman: Additional Chief Secretary/Principal Secretary/Secretary,
Civil Aviation Department.
Member:  Special Secretary/Additional Secretary/Joint Secretary, Civil
Aviation Department.
Member: Internal Financial Advisor, Civil Aviation Department (as
representative officer of the Finance Department).
Member: A representative officer from the General Administration
Department.
Member:  An officer belonging to Scheduled Caste/Scheduled Tribe,
nominated by the General Administration Department.
Member:  An officer belonging to Minority Community, nominated by
the General Administration Department.
Special Invitee Member:Subject experts related to the eligibility
requirements of the post, not exceeding 02 (two) in number.
The Committee constituted under Rule 4.4 shall also function as the
Departmental Promotion Committee (DPC) and shall consider and make
recommendations in matters relating to promotion as well as ACP/MACP,
whenever promotional posts become available.

The Aviation Unit and the Flying Training Unit under the Technical Wing
of the Civil Aviation Department are both related to the aviation sector.
Separate approvals from DGCA are required for the operation of each
unit. Accordingly, in conformity with DGCA provisions, inter-unit
deputation or assignment of additional charge to technicalofficers
/employees may be made at the Departmental level.

In respect of such technical posts which are part of the promotional
hierarchy, where eligible candidates for promotion are not available, the
posts maybe filled in accordance with rules through contractual
employment/out sourcing/deputation or assignment of additional charge.
After regular appointment/contractual employment/promotion/selection
through external sources to technical posts, wherever required, approval
shall be obtained from DGCA or other competent authority.In case the
selected candidate fails to meet the prescribed eligibility /examinations
/interview requirements of the concerned authority duringthe approval
process, the selection may be cancelled. In cases of promotion, such
candidates may be reverted to their previous post.

In case of exigencies or emergency flying operational requirements, the
Department may make necessary changes in deployment or assignment of
duties of technical employees.

Officers/employees working under the Technical Cadre shall mandatorily
maintain the validity of essential eligibility, licences, ratings, proficiency,
medical fitness, and other requirements as determined by DGCA from
time to time during their service tenure. They shall also be required to
undergo periodic (recurrent) training as per departmental requirements.

No person shall be appointed to any post in the Service by direct
recruitment, unless he produces a certificate of character.

No person, who has entered into or contracted a marriage with a person
having a spouse living or who having a spouse living, has entered into or



faer e (sramamoD), 22 fGaET 2026 59

contracted a marriage with any person, shall be eligible for appointment to

any post in the Service.

4.13 Recruitment process for the posts specified in Annexure-‘A’ for which
selection through Bihar Technical Service Commission has been
prescribed:-

4.13.1 The Appointing Authority shall calculate the vacancies as on 1st
April of the relevant recruitment year and, after obtaining roster
clearance, shall send the category-wise requisition to the
Commission.

4.13.2 In accordance with the requisition, the Commission shall advertise
the vacancies, invite applications, and prepare a merit list on the
basis of the following:

4.13.2.1 Prescribed for the competitive examination conducted  —75
for selection (the question paper of the competitive Marks
examination shall be based on the educational/technical
qualification prescribed for the concerned post, the
nature of work, and the syllabus prescribed for the

concerned post).
4.13.2.2 For satisfactory work experience on a contractual basis, —25
in the relevant post or equivalent post, in Marks

Government/non-private institutions approved/

recognized by DGCA relating to the aviation sector

situated within the State of Bihar, 5 marks per year,

subject to a maximum of 25 marks (for a fraction of a

year, proportionate marks obtained by dividing the

number of working days by 365 after multiplying by 5

shall be added).

However, the benefit of the aforesaid work
experience shall be admissible only if employed on a
contractual basis in accordance with Rule 3.5.1.
Total Marks—100

4.13.2.3 The Commission shall prepare the merit list according to

the category-wise requisitioned vacancies on the basis of the

aforesaid sub-rules 4.13.2.1 and 4.13.2.2 and shall send its

recommendation to the Department. The Department shall

thoroughly verify the certificates of the recommended

candidates. Thereafter, the concerned Appointing Authority shall

make the appointment of the candidates while complying with

the medical examination, police verification (antecedents), and

the appointment-related guidelines issued by the Government

(General Administration Department) from time to time.

Probation Period and Confirmation.—

5.1 The probation period for technical employees appointed through direct
recruitment shall be 01 (one) year, which may be extended for a further
period of up to 01 (one) year in case the service is found unsatisfactory. If
the service continues to remain unsatisfactory thereafter, the service may be
terminated.

5.2 During the probation period, officers/employeesshall be required to
undergo such training as may be determined by the State Government or
DGCA, and to pass such departmental examinations as may be determined
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5.3

54

6.1

6.2

6.3

6.4

6.5

from time totime by the State Government or DGCA, which are necessary
for the discharge of duties of the post.

Service may be confirmed upon satisfactory completion of the probation
period, successful completion of prescribed training and maintaining
validity of the licences/ratings required for the post.

Officers/employees working on posts covered under these Rules shall not
be required to pass Hindi Noting and Drafting and Computer Proficiency
test. Their service may be confirmed on the basis of performance appraisal
reports/character roll.

Seniority and Promotion.—

The interse seniority of employees appointed to this cadre shall be
determined in accordance with the merit order recommended by the
SelectionCommittee.

The seniority of officers/employees appointed and working prior to the
commencement of these Rules, and those included in this cadre as a result
of departmental adjustment, shall be regularlised based on the date of
appointment and the qualification held against the post and thepromotion
shall be considered on the basis of such seniority, irrespective of their
previous cadre.

The interse seniority between employees appointed through direct
recruitmentand promotion shall bedetermined in accordance with the
instructions issued by the General Administration Department from time to
time.

Promotion to posts shall be made by the Competent Authority on the
recommendation of the Departmental Promotion Committee (DPC).

For promotion, it shall be mandatory to fulfill the prescribedqualification
for the post as specified in Annexure ‘A’, along with the requisite service
period and other conditions as determined by the General Administration
Department from time to time.

Reservation.—Reservation in appointment/promotion in this cadre shall be

governed by the rules as determined bythe State Government fromtime to time.

8.1

8.2

8.3

8.4

Disciplinary Action.—

Employees of this cadre shall be governed by the Bihar Government
Servants (Classification, Control and Appeal) Rules, 2005(as amended
from time to time) and such other provisions as may be notified/issued by
the State Government.

Any negligence in the discharge of duties related to flight safety shall be
treated as serious misconduct.

For safety or regulatory reasons, a technical employee may be relieved
from flying/operational duties by the Competent Authority.

Employees of the Technical Cadre shall not be directly or indirectly
associated with any private aviation institute without prior approval of the
Competent Authority. Any violation shall be treated as misconduct and
invite disciplinary action.

Residual Matters.—Matters not specifically provided for in these Rules shall be

governed by the provisions applicable to employees of equivalent level in the
State Government.
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10.  Removal of Difficulties.—If any difficulty arises in the implementation of any
provision of these Rules, the State Government may issue such general or special
directions as may be necessary for its removal.

11. Interpretation.—

11.1 Where the Government is of the opinion that it is necessary or expedient to
do so, it may, by order, for reasons to be recorded in writing, relax any of
the provisions of these rules with respect to any class or category of
persons

11.2 Not withstandinganything containedin these rules,the appointing authority
may impose specialtermsandconditions in the orderofappointment, if it is
deemedexpedient to do so.

11.3 If any doubt arises regarding the interpretation of any provision of these
Rules, the matter shall be decided by the Department in consultation with
the Law Department, and the decision of the Civil Aviation Department
shall be final.

12.  Repeal and Savings.—

12.1 The "Bihar State Aviation Cadre Recruitment Rules, 2025" and the "Bihar
State Flying Training Cadre Recruitment Rules, 2025" along with all
related letters/circulars/rules/orders/resolutions, are hereby repealed.

12.2 Notwithstanding such repeal, anything done or any action taken in exercise
of the powers conferred under the said Rules shall be deemed to have been
done or taken in exercise of the powers conferred under the corresponding
provisions of these Rules, as if these Rules were in force on the date on
which such work was done or such action was taken.

By order of the Governor of Bihar,
Dr. NILESH RAMCHANDRA DEORE,
Secretary to the Government.
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ANNEXURE - A
BIHAR STATE AVIATION CADRE RECRUITMENT RULES, 2026
AVIATION UNIT
S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
AIRCRAFT PILOT SUB-CADRE
1. Essential qualifications as prescribed by the DGCA from
time to time for the post.
2. Current and valid Commercial Pilot Licence (CPL) or
Airline Transport Pilot Licence (ATPL).
3. Current and valid Flight Radio Telephony Operator
Licence (FRTOL) and Radio Telephony Restricted
(Aeronautical) [RTR(A)] Licence.
4, Current Instrument Rating (IR).
Regular / 5. ELP Level-4 (Minimum)
Contractual / | & DQCA Class-1 Medical Assessment.
e x . 7. Minimum 4000 hours (including 2500 hours as PIC, 50
1 Chief Aircraft | Promotion / . . .
Pilot Out Source hours as PIC on type of a1.rcraft avallgble in dgpartment
and 50 hours of night flying) of accident/incident free
(Permanent flying.
Post) 8. Certificate of accident-free flying experience for the
preceding 03 years and incident-free flying experience for
01 year.
9. Required multi-engine flying experience.
10. Preference to flying experience of Multi Engine Aircraft
available/conducted in Department.
11. Minimum 03 years’ experience as Senior Aircraft Pilot.
12. Must meet the standards prescribed by DGCA for
VIP/VVIP flying
Process of
regular
direct . . . . .
. Process of contractual Required eligibility/ qualifications Probation
recruitment appointment and age limit for promotion period
and age limit
for
appointment
5. 6. 7. 8.
= Promotion from the post of Senior
= Through interview by the Aircraft Pilot.
Selection Committee constituted |  possessing the required qualifications
Promotional for appointment on contractual | and flying experience prescribed for
Post basis, after publication of open |  the post of Chief Aircraft Pilot, along 01 Year
advertisement. with necessary approvals from
*In case of  contractual DGCA.
appointment, the age limit shall | w Time limit as prescribed by the
be 21-65 years. General Administration Department
for promotion.
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SI. No.

Name of the
post

Nature of
post

Essential and preferable qualifications

2.

3.

4.

AIRCRAFT PILOT SUB-CADRE

Senior
Aircraft Pilot

Regular /
Contractual /
Promotion /
Out Source
(Permanent
Post)

1.

N o u s

10.
11.

12.

13.

Essential qualifications as prescribed by DGCA from
time to time for the post.

Current and valid Commercial Pilot Licence (CPL) or
Airline Transport Pilot Licence (ATPL).

Current and valid Flight Radio Telephony Operator
Licence (FRTOL) and Radio Telephony Restricted
(Aeronautical) [RTR(A)] Licence.

Current Instrument Rating (IR).

Valid ELP Level-4 (Minimum)

DGCA Class-I Medical Assessment.

Minimum 3000 hours (including 2000 hours as PIC, 50
hours as PIC on type of aircraft to be flown and 50 hours
of night flying)

Certificate of accident-free flying experience for the
preceding 03 years and incident-free flying experience
for 01 year.

Minimum 03 years’ experience as Aircraft Pilot.
Required multi-engine flying experience.

Preference shall be given to candidates having
endorsement on King Air C-90 and aircraft available in
the Department.

Must meet the standards prescribed by DGCA for VIP/
VVIP flying.

Preference shall be given to candidates
experience of VIP/VVIP flight operations.

having

Process of Regular direct
recruitment and age limit for
appointment

Process of
contractual
appointment
and age limit

Required eligibility/ qualifications

for promotion

Probation
period

5.

6.

7.

= Through interview by the
Selection Committee
constituted for direct
recruitment/ regular
appointment, after
publication of open
advertisement.

= For regular direct
recruitment, the age limit
shall be 21-45 years.

As above

50% of the posts shall be filled
by promotion from the post of
Aircraft Pilot.

Possessing  the

experience

required flying

prescribed for the post of Senior
Aircraft Pilot and the necessary
approvals from DGCA.

Time limit as prescribed by the
General

Administration Department for
promotion.

As above




64 fagr Toie (sramamun), 22 faar=t 2026
SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
AIRCRAFT PILOT SUB-CADRE

1. Essential qualifications as prescribed by DGCA from
time to time for the post.

2. Current and valid Commercial Pilot Licence (CPL) or
Airline Transport Pilot Licence (ATPL).

3. Current and valid Flight Radio Telephony Operator
Licence (FRTOL) and RTR(A) Licence

4. Current Instrument Rating (IR).

5. Valid ELP Level-4 (Minimum)

Reoular / 6. DGCA Class-I Medical Assessment.
£ 7. Minimum 1500 hours of accident-free flying experience
Contractual / . .
. . with VIP/VVIP Aircraft endorsement.
3 Aircraft Pilot Out Source . . . . . .
8. Required flying experience on multi-engine aircraft.
(Permanent . - . ;

Post) 9. Certificate of accident-free flying experience for the
preceding 03 years and incident-free flying experience
for 01 year.

10. Preference shall be given to candidates having
endorsement on King Air C-90 and aircraft available in
the Department.

11. Must meet the standards prescribed by DGCA for
VIP/VVIP flying.

12. Preference shall be given to candidates having
experience of VIP/VVIP flight operations.

Process of Process of
. . contractual Required eligibility/ Probation
Regular direct recruitment . . . . .
. . appointment qualifications for promotion period
and age limit for appointment .
and age limit
5. 6. 7. 8.
As above As above Direct Recruitment Post As above
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SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
HELICOPTER PILOT SUB-CADRE

1. Essential qualifications as prescribed by DGCA from time
to time for the post.

2. Minimum 2500 hours (Including 500 hours of PIC, 75
hours as PIC on type of aircraft to be flown, 10 hours of
night flying, 30 hours PIC in last six month) of

Regular / accident/incident-free helicopter flying experience.
Contractual / | 3. Current and valid Commercial Helicopter Pilot Licence
4 Senior Promotion / (CHPL).
Helicopter Out Source 4. Night Rating.
Pilot (Permanent 5. Instrument Rating.
Post) 6. Type endorsement on turbine helicopter.

7. Minimum 03 years’ experience as Helicopter Pilot.

8. Preference shall be given to candidates having
endorsement on helicopters available in the Department.

9. Preference shall be given to candidates having experience
of VIP/VVIP flight operations.

Process of
Reglflar direct Process of contractual appointment Required eligibility/ Probation
recruitment and - . R . .
.. and age limit qualifications for promotion period
age limit for
appointment
5. 6. 7. 8.
= Promotion from the post of
* Through interview by the Helicopter Pilot.
SelectionCommittee constituted for | = Possessing the required ﬂylng
appointment on experience
* contractual basis, after publication | = prescribed for the post of
Promotional = of open Senior Helicopter Pilot, along
. with necessar 01 Year
Post advertisement. y
= In case of contractual appointment, " approvals from DGCA.

the

= age limit shall be 21-65 years.

= Time limit as prescribed by the
General

= Administration Department for

= promotion.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
HELICOPTER PILOT SUB-CADRE
1.Essential qualifications as prescribed by DGCA from time
to time for the post.
2.Minimum 2000 hours (Including 500 hours of PIC, 75
hours as PIC on type of aircraft to be flown, 10 hours of
night flying, 30 hours PIC in last six month) of
Regular / . .S . . .
accident/incident-free helicopter flying experience.
Contractual / . . . . .
. 3.Current and valid Commercial Helicopter Pilot Licence.
5 Helicopter Out Source . .
. 4.Night Rating.
Pilot (Permanent .
Post) 5.Instrument Rating.
6. Type endorsement on turbine helicopter.
7.Preference shall be given to candidates having
endorsement on helicopters available in the Department.
8.Preference shall be given to candidates having experience
of VIP/VVIP flight operations.
Process of Required
Process of - .
. . - contractual eligibility/ Probation
Regular direct recruitment and age limit . . . .
R appointment and qualifications for period
for appointment .. .
age limit promotion
5. 6. 7. 8.
] Through interview by the Selection
Committee constituted for direct
recruitment/ regular appointment, Direct
after  publication  of  open As above . As above
. Recruitment Post
advertisement.
] For regular direct recruitment, the
age limit shall be 21-45 years.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
ENGINEER SUB-CADRE
1.Essential qualifications as prescribed by DGCA from time
to time for the post.
2.Holding a current and valid CAR-66 Aircraft Maintenance
Engineer (AME) Licence issued by DGCA.
3.Holding a valid Type Rating/Type Endorsement on at least
one aircraft/helicopter maintained by the Department.
4 Minimum 10 (ten) years’ experience in aircraft
maintenance in a DGCA-approved CAR-145/CAR-M Sub
Part F Maintenance Organisation, out of which at least 05
Regular / (five) years’ experience should be as Certifying Staff
Contractual / (B1/B2 Category).
6 Maintenance Promotion/ | 5.Experience of Aircraft Maintenance Planning and
Manager Out Source Maintenance Control functions.
(Permanent | 6.Capability to discharge the responsibilities of Maintenance
Post) Manager in accordance with the provisions of DGCA
CAR-145.
7.Completion of training in Aircraft Maintenance
Management/Quality ~ Assurance/Safety = Management
System (SMS) or equivalent.
8.Experience in Maintenance Planning, Reliability
Monitoring, Technical Records Management.
9.Experience of working in a supervisory/ managerial
capacity in a DGCA CAR-145/CAR-M Sub Part F
approved organisation.
Process of
Regular direct Process of
. contractual Required eligibility/ qualifications for Probation
recruitment and . . .
.. appointment and promotion period
age limit for ..
. age limit
appointment
5. 6. 7. 8.
= Promotion from the post of Aircraft
Maintenance Engineer (AME).
= Possessing the required qualifications
Promotional Post As above prescribed for the. post of Maintenance As above
Manager, along with necessary approvals
from DGCA.
* Time limit as prescribed by the General
Administration Department for promotion.
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SL No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
ENGINEER SUB-CADRE

1. Essential qualifications as prescribed by DGCA from
time to time for the post.

2. Holding a current and valid CAR-66 Aircraft
Maintenance Engineer (AME) Licence issued by DGCA
in any one of the categories B1.1 (Turbine Aeroplane),
B1.2, or B3 (Piston Aeroplane).

(Note: Preference in the said licence may be given based
‘ Regular / on the ali"craft types available in the Department at the
Aircraft Contractual relevant time.)
Maintenance . 3. Possessing valid Type Rating/Type Endorsement on the
. / Promotion . . .
Engineer aircraft types available in the Department.
7 o s / Out .. , . . .
(Certifying/ Source 4. Minimum 05 (five) years’ post-licence experience in
Support Staff) aircraft maintenance with Bl or B3 category AME
(Permanent .
Aeroplane Post) Licence.

5. Certificate to function as Certifying Staff in accordance
with prevailing DGCA standards.

6. Preference shall be given to candidates having
experience in Line Maintenance or Base Maintenance on
aircraft types available in the Department.

7. Preference shall be given to candidates having prior
experience of working as Aircraft Maintenance Engineer
(AME).

Process of Process of contractual
Regular direct . Required eligibility/ Probation
. A appointment and age . . . .
recruitment and age limit limit qualifications for promotion period
for appointment
5. 6. 7. 8.
n [
* Through interview by 50% of the posts. shall be
. . . filled by promotion from the
= Through interview by the the Selection .
: . . . post of Mechanic/
Selection Committee Committee constituted . .
. . . Technician Aeroplane.
constituted for direct for appointment on . .
X . = Possessing the required
recruitment/ regular contractual basis, after . : .
. S qualifications prescribed for the
appointment, after publication of open . .
. . post of Aircraft Maintenance 01 Year
publication of open advertisement. .
. Engineer (Aeroplane), along
advertisement. = In case of contractual .
. . with necessary approvals from
= For regular direct appointment, the age
X . el DGCA.
recruitment, the age limit limit shall be 21-65 . T S .
shall be 21-45 years years Time limit as prescribed by the
' ) General Administration
Department for promotion.
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S1. No. Name of Nature of post Essential and preferable qualifications
the post
1. 2. 3. 4.
ENGINEER SUB-CADRE
1. Essential qualifications as prescribed by DGCA from
time to time for the post.
2. Holding a current and wvalid CAR-66 Aircraft
. Maintenance Engineer (AME) Licence issued by DGCA
Aircraft . . .
Maintena in Category B1.3 (Turbine Helicopter).
! 3. Possessing valid Type Rating/Type Endorsement on the
nce . h .
. Regular / helicopter types available in the Department.
Engineer .. , - . .
(Certifyin Contractual / 4. Minimum 05 (five) years’ post-licence experience in
8 ¢ y y Promotion / Out helicopter maintenance with B1.3 category AME
S g ort Source Licence.
upp (Permanent Post) | 5. Certificate to function as Certifying Staff in accordance
Staff) ) .
Helicopte with prevailing DGCA standards.
6. Preference shall be given to candidates having
r . R . .
experience in Line Maintenance or Base Maintenance on
helicopter types available in the Department.
7. Preference shall be given to candidates having
experience in helicopter maintenance work.
Process of
Regular direct Process of
.g contractual Required eligibility/ qualifications for Probation
recruitment and age . . .
.. appointment and promotion period
limit for ..
. age limit
appointment
5. 6. 7. 8.
= 50% of the posts shall be filled by
promotion from the post of
Mechanic/Helicopter.
= Possessing the required qualifications
As above As above prescribed for the post of Aircraft | Asabove
Maintenance Engineer (Helicopter), along
with necessary approvals from DGCA.
= Time limit as prescribed by the General
Administration Department for promotion.
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SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
ENGINEER SUB-CADRE

1. Essential qualifications as prescribed by DGCA
from time to time for the post.

2. Holding a current and valid CAR-66 Aircraft
Maintenance Engineer (AME) Licence issued by
DGCA in Category B2 (Avionics).

3. Possessing valid Type Rating/Type Endorsement
on avionics systems of the aircraft/helicopters

. available in the Department.
Aircraft .. , . :
Maintenance Regular / 4. Mlnlrpum 05 (ﬁve) years p9st—11cence experience
. Contractual / in aircraft/helicopter maintenance with B2
Engineer . .
9 (Certifying/ Promotion / categoryAME Llcenge. o '
Support Out Source | 5. Certificate to function as Certifying Staff in
(Permanent accordance with prevailing DGCA standards.
Staff) . : .
Radio Post) 6. Experience of working in a DGCA-gpproved
CAR-145/CAR-M Sub Part F Maintenance
Organisation.

7. Preference shall be given to candidates having
experience in maintenance of electrical,
instrument, and radio navigation systems of
aircraft/helicopters.

8. Preference shall be given to candidates having
prior experience in avionics maintenance.

Process of Process of
Regular direct contractual Required eligibility/ Probation
recruitment and age appointment and | qualifications for promotion period
limit for appointment age limit
5. 6. 7. 8.
= 50% of the posts shall be
filled by promotion from
the post of Mechanic/
Technician Radio.
= Possessing the required
qualifications prescribed for
As above As above the. post of Alr'craft As above
Maintenance Engineer
(Radio), along with
necessary approvals from
DGCA.
= Time limit as prescribed by
the General Administration
Department for promotion.
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SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
ENGINEER SUB-CADRE

1. Essential qualifications as prescribed by DGCA from time to
time for the post.

2. Passed 10+2 with Physics, Chemistry and Mathematics;
or
Minimum 05 (five) years’ work experience as Assistant
Mechanic/ Technical Officer.

Regular / 3. Passed from a DGCA-approved AME Institute in
Mechanic/ Contractual / Mechanical Stream [B1.1 (Turbine Aeroplane) / B1.2 (Piston
10 Technician Out Source Aeroplane)/B3(Piston Aeroplane)];
Aeroplane (Permanent or
Post) Diploma/Degree (B.Tech./B.E.) in Aeronautical/ Aerospace/
Mechanical stream from a recognized institution.

4. Minimum 02 (two) years’ work experience in maintenance
and overhaul of Light and Medium Weight Category aircraft
in a DGCA-approved organization/aviation institution.

5. Preference shall be given to candidates having experience in
maintenance of aircraft available in the Department.

Process of Required
. . Process of contractual appointment eligibility/ Probation
Regular direct recruitment and - . : .
- . and age limit qualifications period
age limit for appointment .
for promotion
5. 6. 7. 8.
' Through 1nterylew by. the |, Through interview by the selection
selection committee constituted - .
. . committee constituted for
for direct recruitment/ regular . . .
. Lo appointment on contractual basis Direct
appointment, after publication S . .
. after publishing open advertisement. Recruitment 01 year
of open advertisement.
) ) = In case of contractual employment Post
® For regular direct recruitment | the age limit shall be 21-65 years.
the age limit shall be 21-45
years.
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SI. No. Name of the | Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
ENGINEER SUB-CADRE

1.Essential qualifications as prescribed by DGCA from
time to time for the post.

2.Passed 10+2 with Physics, Chemistry and
Mathematics;
or
Minimum 05 (five) years’ work experience as
Assistant Mechanic/Technical Officer.

Regular / 3.Passed from a DGCA-approved AME Institute in
. Contractual Mechanical Stream [B1.3 (Turbine Helicopter) / B1.4
Mechanic/ / Out (Piston Helicopter)];
11 Technician ’
Helicopter Source or .
(Permanent Diploma/Degree (B.Tech./B.E.) n
Post) Aeronautical/Aerospace/Mechanical stream from a
recognized institution.

4 Minimum 02 (two) years’ work experience in
maintenance and overhaul of helicopters in a DGCA-
approved organization/aviation institution.

s.Preference shall be given to candidates having
experience in maintenance of helicopters available in
the Department.

Process .Of Process of contractual Required eligibility/ .
Regular direct . . . Probation
recruitment and age appomtn.len.t and age quallﬁcathns for period
. . . limit promotion
limit for appointment
5. 7. 8.
As above As above Direct I;e(:)cslsntment As above
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SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
ENGINEER SUB-CADRE

1. Essential qualifications as prescribed by DGCA from time
to time for the post.

2. Passed 10+2 with Physics, Chemistry and Mathematics;
or
Minimum 05 (five) years’ work experience as Assistant
Mechanic/Technical Officer.

3. Passed from a DGCA-approved AME Institute in Avionics

Regular / .
Mechanic/ Contractual / Stream [Category B2],or
. . Diploma/Degree (B.Tech./B.E.) in Electronics/Electrical/
12 Technician Out Source T . ; .
. Telecommunication/Avionics ~ Engineering from a
Radio (Permanent . .
Post) recognized institution.

4. Minimum 02 (two) years’ practical experience in
maintenance/troubleshooting of aircraft radio, navigation,
communication and instrument systems in a DGCA-
approved organization/aviation institution.

5. Preference shall be given to candidates having experience
in radio maintenance of aircraft available in the
Department.

Process of . ey
Regular direct Process of contractual Requl-r ed e!lglblhty/ Probation
. .. . .. qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
As above As above Direct Recruitment Post As above
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
TECHNICAL ASSISTANT SUB-CADRE
Regular / 1. Essential qualifications as prescribed by DGCA from
Contractual / time to time for the post.
13 *Technical Promotion / 2. Intermediate passed with Physics, Chemistry and
Off‘c(lar Out Source Mathematics as subjects, along with a minimum of 05
! (Permanent (five) years’ work experience as Cleaner/Helper in a
Post) DGCA-approved organization/aviation institute.
Process of
Regular direct Process of contractual Required eligibility/ Probation
recruitment and age limit | appointment and age limit qualifications for promotion period
for appointment
5. 6. 7. 8.
» On the basis of a * Through interview by the = 40% of the post shall be
competitive examination Selection Committee filled by Promotion from the
conducted by the Bihar constituted folr sppomtfment post of Cleaner cum Helper.
Techni.cal.Service OE&?:;{?;?:fanS’ after = Possession of the prescribed
Commission. P p qualifications for the post of 01 Year

= For regular direct
recruitment, the age
limit shall be 21-45
years.

advertisement.

= In case of contractual
appointment, the age limit
shall be 21-65 years.

Technical Officer.

= Time limit as prescribed by
the General Administration
Department for promotion.
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SI. No. Nan;)eots)tf the Nature of post Essential and preferable qualifications
1. 2. 3. 4.
TECHNICAL ASSISTANT SUB-CADRE
Regular / 1. Essential qualifications as prescribed by DGCA from
Cleaner cum Contractual / time to time for the post.
14 eH | ru Out Source 2. Passed Matriculation and having minimum 02 (two)
epe (Permanent years’ work experience as Cleaner or Helper in a DGCA-
Post) approved aviation organization/institution.
Process of . .
Regular direct Process of contractual Requl.r ed e!lglblhty/ Probation
. o . o . qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
As above As above Direct Recruitment Post As above

*The name of the post of Assistant Mechanic-cum-Technical Olfficer has been changed to “Technical
Officer” and a new “Technical Assistant Sub-Cadre” has been constituted by grouping the posts of Cleaner-
cum-Helper and Technical Officer. Consequently, the departmental cadre structure shall be deemed to have
been modified accordingly.

S1. No. Nanll)eots)tf the Nature of post Essential and preferable qualifications
1. 2. 3. 4.
STOREKEEPER SUB-CADRE
1. Essential qualifications as prescribed by DGCA
Regular / Contractual / from time to time for the post.
15 Chief Store Promotion / Out 2. Bachelor’s Degree in Physics/Chemistry/
Keeper Source (Permanent Mathematics/Commerce and minimum 03
Post) (three) years’ work experience as Assistant
Storekeeper or in an equivalent post.
Process of
Regular direct
recruitment Process of contractual appointment Required eligibility/ Probation
and age limit and age limit qualifications for promotion period
for
appointment
5. 6. 7. 8.
= Through interview by the .
Selection Committee = Promotion from the post of
. Assistant Storekeeper.
= constituted for o
) ) * Minimum 05 (five) years’
Promotional " app omtmgnt on contractual basis, work experience as Assistant
Post after publication of open Storekeeper. As above
advertisement. . . .
= Time limit as prescribed by
" In case of contractual L. the General Administration
appointment, the age limit shall Department for promotion.
be 21-65 years.
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S1. No. Nanll)eots)tf the Nature of post Essential and preferable qualifications
1. 2. 3. 4.
STOREKEEPER SUB-CADRE
1. Essential qualifications as prescribed by DGCA
from time to time for the post.
Assistant Regular / Contractual / | 2. Bachelor’s Degreein Physics/
16 Store Keeper Out Source Chemistry/Mathematics/Commerce and
P (Permanent Post) minimum 02 (two) years’ work experience in
stores/warchouse management in in a DGCA-
approved aviation organization/institution.
Process of Process of Required eligibility/
. . contractual . . . .
Regular direct recruitment and . qualifications for Probation period
- . appointment and .
age limit for appointment - promotion
age limit
5. 6. 7. 8.
= On the basis of a competitive
examination conducted by the
Bihar Technical Service
Commission. As above Direct Recruitment Post As above

= For regular direct recruitment,
the age limit shall be 21-45
years.
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Name of the

SI. No.
post

post

Nature of

Essential and preferable qualifications

1. 2. 3.

4.

INDIVIDUAL POST OF

THEIR RESPECTIVE SUB-CADRE

Quality

17 Manager

Post)

Regular /
Contractual /
Out Source
(Permanent

1.

Essential qualifications as prescribed by DGCA from
time to time for the post.

Any one of the following educational qualifications:
(a)Bachelor’s Degree in Engineering (B.E./B.Tech.) in
Aeronautical/  Mechanical /Electrical/  Electronics
/Avionics from a recognized University/Institution;
or

(b) A valid DGCA-recognized Aircraft Maintenance
Engineer (AME) Licence or equivalent qualification in
Aircraft Maintenance Engineering.

Minimum 05 (five) years of work experience in Aircraft
Maintenance or Aecronautical Industry including work
experience related to Quality Management System,
Quality  Assurance/Quality  Audit or  Aircraft
Maintenance/Continuing Airworthiness activities

Practical experience in tasks related to aviation safety,
operational procedures and regulatory compliance.

Work experience or training certificate recognized by
DGCA/ concerned competent authority in the following
subjects:

(i) Relevant relating  to
requirements and
(i) Operator’s Operations
applicable;

(iii) Relevant parts of the Operations Manual.

Experience in compliance with applicable DGCA
regulations, particularly CAR-M, CAR-OPS, and CAR-
145 requirements.

Preference shall be given to candidates having prior
experience as Quality Manager/Quality Auditor of a
DGCA approved aviation organization.

Preference shall be given to candidates having undergone
training in  Aviation Quality Systems, Safety
Management System (SMS), or regulatory compliance.

provisions operational
procedures;

Specifications, wherever

Process of
Regular direct recruitment and age
limit for appointment

Required

Process of contractual
appointment and age limit

eligibility/
qualifications
for promotion

Probation
period

6.

7.

e Through interview by the Selection
Committee constituted for direct
recruitment/ regular appointment,
after  publication of  open
advertisement.

e For regular direct recruitment, the
age limit shall be 21-45 years.

Through interview by the
Selection Committee
constituted for appointment
on contractual basis, after
publication of open
advertisement.

In case of contractual
appointment, the age limit
shall be 21-65 years.

Direct
Recruitment
Post

01
year




78

foer Tete (sramEmD), 22 faa=T 2026

Name of the

SI. No.
post

Nature of post

Essential and preferable qualifications

1. 2.

3.

4.

INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE

Continuing
Airworthiness
Manager

18

Regular /
Contractual /
Out Source
(Permanent
Post)

1.

2.

Essential qualifications as prescribed by DGCA from
time to time for the post.

Minimum 05 (five) years’ relevant work experience,
out of which at least 02 (two) years shall be in in the
process of maintenance/Continuing Airworthiness of
aircraft and its components and in the Continuing
Airworthiness Management Exposition (CAME) or
equivalent maintenance management functions of the
organization.

. Any one of the following educational qualifications:

(a) Bachelor’s Degree in
Aeronautical/Mechanical/Electrical
/Electronics/Avionics from a
University/Institution,  acceptable  to
or

(b) A DGCA-acceptable Aircraft Maintenance
Engineer (AME) Licence or an equivalent
qualification in Aircraft Maintenance Engineering.

Engineering in

recognized
DGCA;

. Certificate obtained through a certified training course

for the applicable DGCA regulations (particularly
C.A.R.-66/C.A.R.-145).

. Certificate of training received in aircraft maintenance

methods and airworthiness management procedures.

. Preference shall be given to candidates having

previous experience of working continuously as an
Airworthiness Manager (CAMO) or in a similar post.

Process of
Regular direct
recruitment and age limit
for appointment

Process of contractual
appointment and age limit

Required eligibility/
qualifications for
promotion

Probation
period

5.

7. 8.

As above

As above

Direct Recruitment

Post As above
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SI. No. Nan::)(s)tf the Nalt)l;l;: of Essential and preferable qualifications
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE

1. Essential qualifications as prescribed by BCAS (Bureau
of Civil Aviation Security) and DGCA from time to time
for the post.

2. Bachelor’s Degree or equivalent qualification from a
recognized University/Institution.

3. Minimum 03 (three) years’ experience in aviation/airport
security management.

Regular / 4. Training Certificate in Aviation Security Programme,

security screening systems, and emergency response
. Contractual /

Chief Out Source/ proceduresr .. .

19 Security Deputation 5. Must qualify the requisite examinations and undergo

Officer mandatory training as prescribed by BCAS and DGCA
(Permanent

Post) for the post. ' ' ' .

6. Preference shall be given to candidates having prior
experience as Chief Security Officer in the aviation
sector.

For Deputation:

7. Officers from the Home Department holding posts at the
level of Inspector of Police or Deputy Superintendent of
Police (DSP), subject  to acquiring the
qualifications/training prescribed at Clause 5 above.

Process of Required
Regular direct Process of contractual eligibility/ Probation
recruitment and age limit appointment and age limit qualifications for period
for appointment promotion
5. 6. 7. 8.
= Through interview by the ) )
selection committee for Through interview by ) the
direct recruitment Selection Committee
regular appointment, constituted for appgintment on
after publication of open contr.act.ual basis, after Direct
advertisement. publication of open Recruitment 01 year
. advertisement. Post
= For regular direct
recruitment the age limit In _ case of cc.)nt.ractual
shall be 21-45 years. appointment, the age limit shall
be 21-65 years.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
1. Essential qualifications as prescribed by DGCA from
time to time for the post.
2. Any one of the following educational qualifications:
(a) Bachelor’s Degree in Engineering in Aeronautical/
Mechanical/Avionics/Electrical/Electronics ~ from  a
recognized University/Institution;
or
Regular / (b) A valid Commercial Pilot Licence (CPL) or Airline
. Contractual / Transport Pilot Licence (ATPL) or equivalent flying
Chief of . .
20 Flicht Safet Out Source qualification.
g y (Permanent | 3. Minimum 03 (three) years’ relevant work experience in
Post) the aviation sector, including experience in flight
operations, aircraft accident/incident investigation, safety
audits, or accident prevention activities.
4. Training Certificate in implementation of Safety
Management System (SMS), safety audits, risk
assessment, incident/accident reporting and analysis, and
corrective and preventive actions.
Process of . ¢ e
Regular direct Process of contractual Requl.r ed e!lglblllty/ Probation
. o . o . qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 7. 8.
As above As above As above As above
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
1. Essential qualifications as prescribed by DGCA from
time to time for the post.
2. Any one of the following educational qualifications:
(a) Bachelor’s Degree in Engineering in
Aecronautical/Mechanical/Avionics/Electrical/Electronics
from a recognized University/Institution;
or
Regular / (b) Equivalent technical qualification related to the
Safety Contractual / aviation sector.
21 Out Source 3. Minimum 03 (three) years’ relevant work experience in
Manager . . . . .
(Permanent the aviation sector, including experience in safety
Post) management, flight operations, aircraft maintenance,
safety inspections, or related technical functions.
4. Training Certificate for Safety Management System
(SMY), including hazard identification, risk assessment,
and safety assurance processes.
5. Preference shall be given to candidates having
undergone training in Flight Safety or Safety
Management System (SMYS).
Process of Required
Regular direct recruitment | Process of contractual appointment eligibility/ Probation
and age limit for and age limit qualifications for period
appointment promotion
5. 6. 7. 8.
= Through interview by the
Selection Committee
constituted  for  direct | ® Through interview by the Selection
recruitment/ regular Committee constituted for
« appointment,after a[f)tpointmentl.on .contract}lal basis, Dir'ect
publication of open after publication 0 open Recruitment 01 Year
. advertisement. Post
advertisement, ) = In case of contractual appointment,
= For  regular direct | the age limit shall be 21-65 years.
recruitment, the age limit
shall be 21-45 years.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Regular / 1.Passed 10+2.
Contractual / - , . . .
2 Out Source 2.Minimum 02 (two) years’ work experience in Aircraft
Painter Painting and Aircraft Lettering from a DGCA
(Permanent . e 2. .
Post) approved/recognized aviation organisation/Institue.
Process of Process of contractual | Required eligibility/ .
. . . . . Probation
Regular direct recruitment and appointment and age qualifications for .
.. . .. . period
age limit for appointment limit promotion
5. 6. 7. 8.
= On the basis of a competitive

examination conducted by the

Bihar . Technical Service As above As above As above
Commission.

= For regular direct recruitment, the
age limit shall be 21-45 years

SI. No.

Name of the
post

Nature of
post

Essential and preferable qualifications

2.

3.

4.

INDIVIDUAL POST OF

THEIR RESPECTIVE SUB-CADRE

23

Flight
Dispatcher

Regular /
Contractual /
Out Source
(Permanent
Post)

1.Essential qualifications as prescribed by DGCA from time
to time for the post.

2.Educational Qualification:
Passed 10+2 (Science stream).

3.Experience:
From a DGCA approved/recognized aviation organisation/
institute The applicant shall have any one of the following:
(a) Experience as a member of a flight crew in air
transport;
or
(b) Experience as a Meteorologist in an organization
engaged in operational control of aircraft in air transport;
or
(c) Experience as an Air Traffic Controller or as a technical
supervisor of flight operations systems/air transport
operations;
or
(d) A valid Commercial Pilot Licence (CPL) or Airline
Transport Pilot Licence (ATPL);
or
(e) Successful completion of the required technical
examination (including viva) conducted by DGCA or a
DGCA-approved training organization (ATO) for grant of
Flight Dispatcher approval on a specific aircraft type;
or




fagr TTote (sramamun), 22 At 2026

83

(f) Successful completion of a recognized Flight
Dispatcher training course;

or

(g) At least 01 (one) year experience as an Assistant in
aircraft dispatching in air transport, including at least 90
working days of service within the six months immediately
preceding the application, under the supervision of an
approved Flight Dispatcher.

Process of Required eligibility/
Regular direct Process of contractual q . . g ¥ Probation
. .. . .. qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 7 8
As above As above As above As above
SL No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
= Adequate expertise in the operation and training of aircraft
organizations and thorough knowledge of the regulations
prescribed by DGCA relating to Aviation Unit of
Department.
Contractual / | = The post of Consultant shall be filled only by appointment
Out Source of retired officers. Accordingly, retired personnel from the
24 Consultant . . .

(Permanent aviation sector such as Pilots, Instructors, Maintenance
Post) Managers, Accountable Managers, or other retired officials
having at least 10 (ten) years’ experience in the aviation
sector may be engaged. Alternatively, retired technical
officers not below Pay Level-11/12 with relevant aviation

experience may also be considered for engagement.

Process of

Required eligibility/

Regular direct Process of contractual . . Probation
. . .. qualifications for .
recruitment and age appointment and age limit . period
.. . promotion
limit for appointment
5. 6. 7. 8.
= Through interview by the

Contractual Post

Selection Committee
constituted for appointment
on contractual basis, after

publication of open
advertisement.
= In case of contractual

appointment, the age limit
shall be 60-70 years.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Retired officers not below the rank of Additional Chief
Contractual / . . . .
Civil Out Source Engineer from the Airports Authority of India (AAI) or the
25 . National Highways Authority of India (NHAI), or retired
Engineer (Permanent . o . D
engineers from the aviation sector holding a position in Pay
Post)
Level-11/12 or above.
Process of . T
Regular direct Process of contractual Requl.r ed e!lglblhty/ Probation
. o . o . qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
As above As above - -
SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
FLYING TRAINING UNIT
1. Essential qualifications as prescribed by DGCA from time
to time for the post.
2. Holding a valid Flight Instructor Rating (FIR).
3. A valid Commercial Pilot Licence (CPL) or Airline
Transport Pilot Licence (ATPL).
4. Holding a valid Instrument Rating (IR).
5. Holding a valid Flight Radio Telephony Operator’s Licence
(FRTOL) and Radio Telephony Restricted (Aeronautical)
[RTR(A)] Licence.
6. Possession of a valid DGCA-recognized Class—I Medical
Reoular / Fitness Certificate.
g 7. Minimum 06 (six) months’ experience as a Dy. CFI and
Contractual / :
. . . approval from DGCA for holding the post.
Chief Flight Promotion / . . . .
26 8. Preference shall be given to candidates having Designated
Instructor Out Source . L
(CFI) (Permanent Examiner authorization.
Post) 9. Certificate of accident-free flying experience for the
preceding 03 years and incident-free flying experience for
01 year.
10.ELP Level-IV (minimum)
Minimum Flying Experience (at least):
¢ Total Flying Hours: 2200 hours
¢ Pilot-in-Command (PIC) Hours: 1800 hours
o Instructional Flying Hours: 1200 hours
¢ Total Night Flying Hours: 50
¢ Total Instructional Night Flying Hours: 25
¢ Solo Releases: 10
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Process of Process of contractual
Regular direct . Required eligibility/ Probation
. A appointment and age . . . .
recruitment and age limit limit qualifications for promotion period
for appointment
5. 6. 7. 8.
= Promotion from the post
Through interview by the of Dy. CFI.
Selection Committee | = Possessing the required
constituted for | qualifications and flying
appointment on experience prescribed for
contractual basis, after the post of Chief Flight
Promotional Post publicgtion of  open Instructor,  along  with 01 Year
advertisement. necessary approvals from
In case of contractual | DGCA.

appointment, the age
limit shall be 21-65
years.

= Time limit as prescribed by
the General

= Administration Department
for promotion.
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S1. No. Nanll;:(s)tf the Nature of post Essential and preferable qualifications
1. 2. 3. 4.
FLYING TRAINING UNIT
1. Essential qualifications as prescribed by DGCA from time
to time for the post.
2. Holding a valid Flight Instructor Rating (FIR).
3. Holding a valid Commercial Pilot Licence (CPL) or
Airline Transport Pilot Licence (ATPL).
4. Holding a valid Instrument Rating (IR).
5. Holding a wvalid Flight Radio Telephony Operator’s
Licence (FRTOL) and Radio Telephony Restricted
(Aeronautical) [RTR(A)] Licence.
6. Possession of a valid DGCA-recognized Class—I Medical
Fitness Certificate.
Regular / 7. Preference shall be given to candidates having Designated
Deputy Contractual / . .2
. A . Examiner authorization.
Chief Flight Promotion / . . . .
27 I 8. Certificate of accident-free flying experience for the
nstructor Out Source . L . .
(Dy.CFI) (Permanent preceding 03 years and incident-free flying experience for
Post) 01 year. N
9. ELP Level-IV (minimum)
Minimum Flying Experience (at least):
) Total Flying Hours: 1200 hours
. Pilot-in-Command (PIC) Hours: 1000 hours
) Instructional Flying Hours: 600 hours
o Total Night Flying Hours: 30
. Total Instructional Night Flying Hours: 10
o Solo Releases: 05
. DGCA approval as Deputy Chief Flying Instructor
and Minimum 02 (two) years’ experience as Flight
Instructor.
Process of Process of contractual
Regular direct . Required eligibility/ Probation
recruitment and age appomtn}en't and age qualifications for promotion period
A . limit
limit for appointment
5. 6. 7. 8.
= Through interview by | ® Through interview by | = 50% of the posts shall be filled
the Selection the Selection by promotion from the post of
Committee constituted Committee constituted Flight Instructor/Pilot
for direct recruitment/ for appointment on Instructor.
regular  appointment, contractual basis, after | » Possessing the required flying
after publication of publication of open experience prescribed for the post 01 year
open advertisement. advertisement. of Dy. CFI and the necessary
= For regular direct | = In case of contractual approvals from DGCA.
recruitment, the age appointment, the age | » Time limit as prescribed by the
limit shall be 21-45 limit shall be 21-65 General Administration
years. years. Department for promotion.
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SI. No.

Name of the
post

Nature of post

Essential and preferable qualifications

2.

3.

4.

FLYIN

G TRAINING UNIT

28

Flight
Instructor/
Pilot
Instructor
(F1I/PI)

Regular /
Contractual /
Promotion /
Out Source
(Permanent
Post)

\]

1.

2.
3.

4.
. Holding a valid Flight Radio Telephony Operator’s

Essential qualifications as prescribed by DGCA from time
to time for the post.

Holding a valid Flight Instructor Rating (FIR).

Holding a valid Commercial Pilot Licence (CPL) or
Airline Transport Pilot Licence (ATPL).

Holding a valid Instrument Rating (IR).

Licence (FRTOL) and Radio Telephony Restricted
(Aeronautical) [RTR(A)] Licence.

. Possession of a valid DGCA-recognized Class—1 Medical

Fitness Certificate.

. ELP Level-IV (minimum)
. The Flight Instructor (FI/FIR) shall be duly approved

either by Chief Instructor (CI)/CFI/Dy.CFI of a DGCA
approved Flying Training Organization (FTO).

. Certificate of accident-free flying experience for the

preceding 03 years and incident-free flying experience for
01 year.

Minimum Flying Experience (at least):
e Total Flying Time — 700 hours
¢ Total Pilot-in-Command (PIC)

Flying Time — 500 hours

e Total Instructional Flying Time —200 hours
e Total PIC Night Flying Time — 20 hours

Process of

Process of contractual

Regular direct . Required eligibility/ Probation
. appointment and age . . . .
recruitment and age .. qualifications for promotion period
A . limit
limit for appointment
5. 6. 7. 8.
= One Third of the posts
shall be filled by
promotion from the post of
Assistant Flight
Instructor/ Assistant Pilot
Instructor.
As above As above * Possessing  the  required As above

flying experience prescribed
for the post of FI/PI and the
necessary approvals from
DGCA.

= Time limit as prescribed by
the General Administration
Department for promotion.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
FLYING TRAINING UNIT
1. Essential qualifications as prescribed by DGCA from
time to time for the post.
2. The Assistant Flight Instructor (Rating Holder) shall be
duly approved either by  Chief Instructor
(CI)/CFI/Dy.CFI of a DGCA approved Flying Training
Organization (FTO).
3. Valid Commercial Pilot Licence (CPL)/ATPL with
. Instrument Rating (IR), Assistant Flight Instructor Rating
Assn.stant (AFIR), Flight Radio Telephony Operator’s Licence
Flight Regular / (FRTOL), and a valid RTR (Aero) licence.
Instructor/ Contractual / | a. Holder of a valid Class-I Medical Fitness Certificate
29 Assistant Out Source issued/accepted by DGCA,
Pilot (Permanent | s. Certificate of accident-free flying experience for the
Instructor Post) preceding 03 years and incident-free flying experience
(AFI/API) for 01 year.
6. ELP Level-IV (minimum)
7. Minimum 400 hours of accident-free flying
experience(Including PIC Flying-100 Hours, Night
Flying-10 hours).
8. Preference shall be given to candidate having PIC night
flying experience of minimum 10 Hours
9. Preference shall be given to candidates having
instructional flying experience.
Process of . S
Regular direct Process of contractual Requl-r ed e!lglblhty/ Probation
recruitment and age limit | appointment and age limit quallﬁcathns for period
. promotion
for appointment
5. 6. 7 8.
= Through interview by the | ® Through interview by the
Selection Committee Selection Committee
constituted for direct constituted for
recruitment/ regular appointment on
appqintment, after contr.actl.lal basis, after Direct Recruitment Post 01 year
publication of  open publication  of  open
advertisement. advertisement.
= For regular direct | » In case of contractual
recruitment, the age limit appointment, the age limit
shall be 21-45 years. shall be 21-65 years.




fagr TTote (sramamun), 22 At 2026

89

S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
GROUND INSTRUCTOR SUB-CADRE
1. Essential qualifications as prescribed by DGCA from
time to time for the post.
2. The candidate shall possess any one of the following
qualifications:
a) Holder of a valid Commercial Pilot Licence
(CPL) or Airline Transport Pilot Licence (ATPL);
Or
Regular / b) Subject Matter Expert from Defence Services;
Chief Ground | Contractual / Or
30 Instructor Promotion / c) A qualified Meteorologist, holding eligibility as
(CGI) Out Source Assistant Meteorologist or equivalent/higher post
(Permanent from the India Meteorological Department (IMD);
Post) d) An Air Traffic Controller (ATC) with minimum
05 (five) years’ experience;
e) A Pilot or Navigator from Defence Services/
Border Security Force (BSF).
3. Minimum 02 (two) years’ experience as Ground
Instructor in an Aviation Training Institute/Defence
Aviation Institute/Pilot Training Institute, in addition to
any of the qualifications mentioned above.
Process of . ¢ e
Regular direct Process of contractual Requl.r ed e!lglblllty/ Probation
. . o . qualifications for .
recruitment and age appointment and age limit . period
.. . promotion
limit for appointment
5. 6. 7. 8.
= Promotion from the
post of Ground
Instructor.
= Through interview by the | « Minimum 02  (two)
Selection Committee years’ experience as
constituted for appointment Ground Instructor, along
on contractual basis, after with DGCA approval as
Promotional Post publication ~ of  open | Chief Ground Instructor 01 Year
advertisement. (CGI).
* In case of contractual | = Time limit as prescribed

appointment, the age limit
shall be 21-65 years.

by the General
Administration
Department for

promotion.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
GROUND INSTRUCTOR SUB-CADRE
1. Essential qualifications as prescribed by DGCA from
time to time for the post.
2. The candidate shall possess any one of the following
qualifications:
(a) Holder of a valid Commercial Pilot Licence (CPL) or
Airline Transport Pilot Licence (ATPL);
or
(b) Subject Matter Expert from the Defence Services;
or
Regular / () A qualified Meteorologist holding eligibility as
Ground Contractual / Assistant Meteorologist or an equivalent or higher
31 Instructor Out Source position from the India Meteorological Department
(GD) (Permanent (IMD);
Post) or
(d) An Air Traffic Controller (ATC) with a minimum of
05 (five) years’ experience;
or
(e) A Pilot or Navigator from Defence Services/Border
Security Force (BSF).
3. Priority to working experience as Ground Instructor
from any Flying Training Institute/Defence Flying
Training Institute/Pilot Training Institute recognised by
D.GC.A.
Process of Required eligibility/
Regular direct Process of contractual q . . g ¥ Probation
. .. . .. qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
= Through interview by the
Selection Committee
constituted for direct
recruitment/ regular
appointment, after ) )
publication of open As above Direct Recruitment Post As above
advertisement.
= For regular direct
recruitment, the age limit
shall be 21-45 years.
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Regular /
Qualit Contractual /
uanuty Out Source/ Same qualifications as prescribed for the post of Quality
32 Manager . L '
QM) Deputation Manager in Aviation Unit.
(Permanent
Post)
Process of . ¢ e
Regular direct Process of contractual Requl.r ed e!lglblllty/ Probation
. o . o . qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
As above As above Direct Recruitment Post As above
S1. No. Nan;)eo(s)tf the Nature of post Essential and preferable qualifications
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Continuin Regular /
COMUnUINg o6 ractual / Out Same qualifications same as prescribed for the post of
33 Airworthiness - . ) .
Source/ Continuing Airworthiness Manager (CAM) in
Manager . . .
(CAM) Deputation Aviation Unit.
(Permanent Post)
Process of . ¢ e
Regular direct Process of contractual Requl.r ed e!lglblllty/ Probation
. o . o . qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
As above As above As above As above
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
1. Essential qualifications as prescribed by DGCA from time
to time for the post.
2.Holder of a valid Commercial Pilot Licence (CPL) or
Airline Transport Pilot Licence (ATPL) with Instrument
Regular / .
Synthetic Contractual / Rating (IR)
e 3. Duly approved by DGCA/competent authority as Synthetic
34 Flight Out Source . . . - .
Flight Instructor for imparting training on approved Flight
Instructor (Permanent . . . . .
Post) Simulation Training Devices (FSTD), such as Simulator/
Flight and Navigation Procedures Trainer (FNPT), as
applicable.
4.Experience in operation and training on Flight Simulators
and/or Synthetic Flight Training Devices (SFTD).
Process of . S
Regular direct Process of contractual Requl-r ed e!lglblhty/ Probation
. .. . .. qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
= Through interview by the | ® Through interview by the
Selection Committee Selection Committee
constituted for direct constituted for
recruitment/ regular appointment on
appointment, after contractual basis, after . .
publication of open publication of open Direct Recruitment Post 01 year
advertisement. advertisement.
= For regular direct = In case of contractual
recruitment, the age limit appointment, the age limit
shall be 21-45 years. shall be 21-65 years.

S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Regular /
Chief Contractual /
. Out Source/ Same qualifications as prescribed for the post of Chief
35 Security . . . o .
Deputation Security Officer in Aviation Unit.
Officer
(Permanent
Post)
Process of

Regular direct
recruitment and age

Process of contractual
appointment and age

Required eligibility/
qualifications for

Probation period

limit for appointment limit promotion
5. 6. 7 3.
As above As above As above As above
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S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Regular /
Contractual /
36 Chief of Out Source/ Same qualifications as prescribed for the post of Chief
Flight Safety Deputation Flight Safety in Aviation Unit.
(Permanent
Post)
Process .Of Process of contractual Required eligibility/
Regular direct . . . . .
. appointment and age qualifications for Probation period
recruitment and age - .
A . limit promotion
limit for appointment
5. 6. 7. 8.
As above As above As above As above
S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Regular /
Contractual /
37 Safety Out Source/ Same qualifications as prescribed for the post of Safety
Manager Deputation Manager in Aviation Unit.
(Permanent
Post)
Process of . o e
Regular direct Process of contractual Requl-r ed e!lglblhty/ Probation
. .. . .. qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7. 8.
As above As above As above As above
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SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
1.Essential qualifications as prescribed by DGCA from time
to time for the post.
2.Bachelor’s Degree in Science (B.Sc.) with Physics and
Mathematics from a recognized University, or equivalent
Regular / . . . . .
qualification (Engineering Degree), or holder of a valid
Contractual / S .
38 Manager ATC | Out Source Commercial Pilot Licence (CPL).
(Permanent 3.Holder of a valid Air Traffic Controller (ATC) Licence.
Post) 4.Possession of at least one valid ATC rating for the relevant
Air Traffic Service Unit.
5.Practical experience of Minimum 02 Years in providing
Air Traffic Control under supervision in live operational
conditions.
Process of Process of Required eligibility/
Regular direct contractual . . . .
. . qualifications for Probation period
recruitment and age appointment and .
.. . - promotion
limit for appointment age limit
5. 6. 7. 8.
As above As above As above As above
S1. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
1.Essential qualifications as prescribed by DGCA from time
Regular / to time for the post.
Deputation/ 2.Bachelor’s or Master’s Degree in Library and Information
39 Librarian Contractual Science (BLIS/MLIS) from a recognized University/
(Permanent Institution.
Post) 3.Minimum 02 (two) years’ experience in a library of DGCA
approved/recognized aviation organization/ Institute.
Process of . ¢ e
Regular direct Process of contractual Requl.r ed e!lglblllty/ Probation
. o . o . qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 7. 8.
= On the basis of a
competitive examination
conducted by the Bihar
Techp ical . As above As above As above
= Service\Commission.
= For regular direct
recruitment, the age limit
shall be 21-45 years.
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SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Regular / 1. Essential qualifications as prescribed by DGCA from
Contractual / time to time for the post.
Out Source 2. Bachelor’s Degree from a recognized University.
or 3. Certificate course of at least 06 (six) months in Computer
Deputation/ Applications from a recognized institution, or equivalent
Posting of qualification.
40 Flight Clerk Staff from 4. Minimum 02 (two) years’ experience in the Operations
Bihar Department of an DGCA approved/recognized aviation
Secretariat organization/airline/Flying Training Organization
Clerical (FTO)/Institute, involving maintenance of flight-related
Service records, handling of flight documentation, logbook
(Permanent maintenance, coordination of flight schedules, and
Post) upkeep of operational records.
Process of . ey
Regular direct Process of contractual Requl-r ed e!lglblhty/ Probation
. .. . .. qualifications for .
recruitment and age limit | appointment and age limit . period
. promotion
for appointment
5. 6. 7 8.
= Through interview by the
e On the basis of a Selec.t10n Committee
competitive examination Const.ltuted for
conducted by the Bihar appoimntment on
Technical Service = contractual basis, after ) )
Commission. publication of open Direct Recruitment Post 01 year
e For regular direct advertisement.
recruitment, the age limit | a 1, case of contractual
shall be 2145 years. appointment, the age limit
shall be 21-65 years.

S1. No. Nanll)eots)tf the Nature of post Essential and preferable qualifications
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Deputation/
from Health
41 Medical Officer Department Medical Officer in Pay Level-9 or above.
(Permanent
Post)
Process of

Regular direct
recruitment and age limit
for appointment

limit

Process of contractual
appointment and age

Required eligibility/
qualifications for
promotion

Probation period

5.

6.

7. 8.
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SI. No. Name of the Nature of Essential and preferable qualifications
post post
1. 2. 3. 4.
INDIVIDUAL POST OF THEIR RESPECTIVE SUB-CADRE
Deputation/
Para Medical from Health
42 ! Department Nurse/Medical Staff in Pay Level-4 or above.
Staff
(Permanent
Post)
Process of Process of contractual
Regular direct . Required eligibility/ Probation
. appointment and age . . . .
recruitment and age .. qualifications for promotion period
o . . limit
limit for appointment
5. 6. 7. 8.
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